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Madras Foodgrain Dealers Licensing
Order

*1187, Shri Keshava: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) whether it is a fact that the
Madras Government have extended
the scope of the Madras Foodgrain
Dealers Licensing Order in consulta-
tion with the Central Government;

(b)’! so, the extent to which it
scope has been expanded; and

(c) the reasons for which Govern
ment have taken this action?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (2)
and (b). Originally, the Madras Food-
grains Dealers’ Licensing Order, 1958,
was applied to the dealers of Madras
State only. The State Government,
acting under their own powers, enforc-
ed the Licensing Order with effect
from the 1st April, 1959, also in the
case of persons from outside the State
who purchase in Madras State any
of the foodgrains mentioned in Sche-
dule I to the Order for the purpose
of transport to their State. Presum-
ably, the Hon'ble member has in
mind this extension of the scope of
the Madras Foodgrains Dealers’
Licensing Order.

(c¢) As there is free movement of
rice from one State to another in the
Southern Rice Zone and as the opera-
tions in Madras State of unlicensed
dealers of other States resulted in
numerous malpractices, the  State
Government decided, with a view to
tightening the licensing control, that
persons from outside the State who
purchase in Madras State any of the
foodgraing mentioned in Schedule I to
the Licensing Order for the purpose
of transport to their State will also
have to take out licences under the
Madras Foodgrains Dealers’ Licensing
Order
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Shri Keahava: May I know how far
this order affects the export by licens-
ed dealers beyond the zone?

Shri A M. Thomas: It does not
affect the movement at all. 1t is there
for statistical purposes so that the
Madias Government might know the
exact quantity of foodgrains moved
from that State to another State. It
might also facilitate the Madras Gov-
ernments’ levy on traders and millers
in the State.

Shri Tangamani: May I know how
the Madras Foodgrain Dealers Licens-
ing Order is being utilized for the
purpose of the levy order, that is,
collecting foodgrains from the millers?

Shri A. M. Thomas: There is 30 per
cent levy on the millers and 25 per
cent on the traders.

Shri Harish Chandra Mathur: What
is the experience of the “working of
this order? 1Is it proposed to introduce
it in other States also?

Shri A. M. Thomas: In other States
also, there is the Licensing Control
Order, that is to 1license wholesale
traders and also millers, so that it is
not a new thing as far as the Madras
State is concerned.

Water Supply in Delht

*1188. Pandit D. N. Tiwary: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether any survey has been
made of the water requirements of
decided by the Delhi
Advisory Council in February last;
and

(b) if so, the quantum of require-
ments and steps taken to mees the
same?

The Deputy Mimister of Irrigatiow
and Power (Shri Hathi) : (a) No. Sir.

(b) Does not arise.

Pandit D. N. Tiwary: May I know
whether Government is aware that
many times muddy waters come from
the taps in several parts of De.si and
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whether any step has been taken to
remove that defect?

Shri Hathi: This is something diffe-
rent. We are not concerned with the
water in the taps.

Shri Braj Raj Singh: This should
have been answered by the Health
Minister.

Mr. Deputy-Speaker: Let us hear
and be clear about it.

Pandit D. N. Tiwary: May 1 know
whether any step has been taken to
augment water supply in Delhi, if this
plan is not undertaken?

Shri Hathi: 1 am talking of the
irrigation needs and the survey in the
area and not water supply.

Mr. Deputy-Speaker: Water require-
ments of Delhi.

Shri Radha Raman: May I know
whether the Government 1s aware that
irrigation 1n some of the villages of
Delhi is greatly handicapped because
of lack of proper release of water
from the Punjab sources and whether
In view of this difficulty, there had
been some negotiations or finalisation
in order to get the villagers proper
quantity of water in the proper season
to enable their crops to grow?

Shri Hathi: Steps are taken in con-
sultation with the Punjab Govern-
ment to remove the difficulties.

Pandit D. N. Tiwary: On a point of
order, Sir, my question was about
supply of water in Delhi: not for
irrigation but for drinking purposes.

Mr. Deputy-Speaker: I am sorry, it
was put to the Irrigation Minister. He
can bring in only irrigation. The
Health Minister could perhaps give
some figures about drinking water.
Now we cannot jump over to the
Health Ministry at this time. Next
question,
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Mr. Deputy-Speaker: Whether the
Centre can send a man to Himachal
Pradesh?

Shri Karmarkar: If they ask for
that, we shall circularise the various
States. We shall not take any action
on our own.
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Shei Karmarkar: It is a question
with regard to m botanist: not people
versed In Ayurveda They have not
been able to secure a botamist May
be one with similar qualifications I
shall have it looked into
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Shri Achar: May I know whether
any advertisements are published in
the papers calling for applications?

Shri Karmarkar: That would be for
the Himachal Pradesh Government

Shri Harish Chandra Mathur: We
have got a National Botanical Labora-
tory at Lucknow Do 1 understand
that even that Institution cannot make
the services of a botanist available for
such a purpose?

Shri Karmarkar: I think, Sir, that
1s a suggestion I shall pass it on
As 1 said, I shall have 1t looked into
I shall pass on this suggestion also
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Shrl Kammarkar: This is an Ayur-
vedic Research Centre with particular
refeience to the manufacture of
Ayurvedic drugs Therefore, the
botanist comes into the picture They
have already tried their best to secure
one As I said, I shall remund them
1 shall also refer to the Luckhow
Botanical Gardens and I shall ask
them to do their best to secure the
services of a botanist

Naval Training School, Rataagiri

*1190. Shri Assar: Will the Mims-
ter of Transport and Communications
be pleased to state

(a) whether 1t 13 a fact that Bombay
Government have suggested to Cen-
tral Government to establish a Naval
Training School in Ratnagiri District;
and

(b) 1if so, the decision taken by the
Government m the matter?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Sir

(b) The matter 13 under considera-
tion

Shri Assar: May I know 1f any site
has been selected for the training
centre?

Shri Raj Bahadur: At a discussion,
a guggestion was thrown out that King
Thibu’s palace at Ratnagiri may be
made available for the purpose
Later on, the then Minister of Trans-
port and Communication, Shnn 8 K
Patil, wrote to the Chief Minster to
make 1t available free

Shri Assar: May I know when the
school will start functioning?

Shri Raj Bahadur: 1 tunderstand
that the Government of Bombay have
now consented Certain other factors
will have to be taken into considera-
tion and examined before we take &
final decision

Shrl Joachim Alva: While consider-
wng this proposal, will the Government
give attention to the legihmate needs
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of Kharwar where there are a large
number of fishermen?

Shri Raj Bahadur: As a matter of
fact, the legitimate needs of Saura-
shtra, Cutch, Kathiawar and the entire
Konkan coast will have to be taken
note of and the school located at a
suitable place

Bhri Assar: May I know how many
cadets will be admitted and what will
be their educational qualifications?

Shri Raj Bahadur: According to the
present system, 40 boys are admutted
every month for this training.

Damage to Railway Property due te
Storm in Delhi

ALLG. S Gadha, Sasnan:, WA e
Minister of Rallways be pleased to
state; £

(a) whether on the 26th June, 1959
a storm with a speed of fifty miles
per hour caused any damage to Rail-
way properties in Delhi;

(b) 1f so, what was the nature and
cost of damage, and

(c¢) whether as a result thereof
Railway traffic to and from Delh: was
completely dislocated?

The Deputy Minister of Rallways
(Shri 8. V., Ramaswamy): (a) Yes,
Sir,

(b) A large number of trees along
the track were uprooted and one of
them fell on the track, causing
obstruction to traffic

12 telegraph posts of P & T
Department were also damaged there-
by affecting Control and Block wires
used for the circuits in the area

The down loop starter signals at
Delhi-Shahdara and Sahibabad were
also bent.

The cost of damage to Railway pro-
perty was about Rs 430

{c) Due to failute of communica-
tions between Delln and Delhis
Shahdara, Railway traffic wes com-
pletely stopped from 1425 hours to
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15,38 hours on 26th June, 1850. Bub-
‘luent trains had to be piloted until
working was resumed at

18 10 hours on 27th June, 1969

!ihrl Radhs Baman: May I know
w! the Government department
in charge of advanée information, that
is the Meteorological department had
@veD any warning that such a storm
wa® comung and in case any warning
wes &ven, whether the Government
h.;l taken any precaution in the mainy

gegson to avoid damage to property?

Shri S. V. Ramaswamy: The Rail-
wa¥ received no information The
uspdl precautions i the monsoon are
taKen

Shri Badha Raman: May I know
h.dw long this storm continued and
w;aether 1t also affected a very large

ber of passengers who were made

o Wait on the bridge for more than
ave hours or four hours

Shri 8, V. Ramaswamy: For more

n five hours, there was only one

in  There was detention of 60 trains
e all It could not be helped As
o matter of fact, within 10 minutes,
wé contacted the P & T to start a
ure They could not Therefore, we

d to lay our own cables and take
cpdree of the controls

Delhi-Eulu Air Service

Shri Hem Raj:
*1192. ¢ Shri Ajit Singh Sarhadi:
Shri Ram Krishan Gupta:

Will the Minister of Transport and
communications be pleased to state:

(a) whether the Punjab Govern-
mtht have requested the Central
government to run an Air Service‘
#rom Delhi to Kulu vie Chandigerh;

apd
(b) 1if so, the action taken thereon?®

The Deputy Minister of Civil Avia-
yon (Shri Ahmed Mohiuddin): (a)
apd (b) The Punjab Government
psve accepted the proposal of the
pdian Airlines Corporation to run an
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Air Service between Delhi and Kulu
via Chandigarh on the basis that the
Punjab Government would meet the
deficit m the operation of such a
service The Corporation intend to
operate the Service as soon as certain
improvements being earried out to the
airstrip at Bhuntar are completed

Shri Hem Raj: May I know by
what date 1t will be started?

Shri Mohiuddin: I cannot lay down
a date There are certain improve-
ments to be carried out at the land-
ing place in that area, and we are
taking steps to finish the improve-
ments as early as possible

Shri Hem Raj: May I know whe-
ther this service will be started by
the time the Dusserah Fair takes place
there?

Shri Mohiuddin: I have said, Sir,
that it 1s not possible to indicate any
time for the starting of the service
We will expedite 1t
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Shri Hem Raj: My question is some-
thing else In view of the fact that
the Spit1 Valley is cut off for nine
months and the working season is only
for three months, I wanted to know
whethe:r the Punjab Government
requested the Central Government for
extending the service up to Spit1 for
carrying materials for building roads?

Shri Mohiuddin: No, that request is
not there The proposed scrvice is
only up to Bhuntar,

Chandbali Port

*1193, Shri Sanganna: Will the
Mmster of Transport and Communi-
cations be pleased to refer to the reply
given to Unstarred Question No 4132
on the 6th May, 1939 regurding
Chandbal: Port and state-

(a) whether any decision has since
been taken regarding export of rice
from Chandbal Port, and

(b) 1f so, with what results®

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) The matter
1s still under consideration

(b) Does not arise

Shri Sanganna: In reply to the
question on the previous occasion the
hon Minister vas pleased to state that
an officer of the Transport Minstry
had been deputed to make a survey
of the r vers of Dharma and Baitarni
and the officer m return has made a
report which has been sent to the
Government of Orissa for 1its opinion
May I know whether the opinion of
the Government of Orissa has been
received?

Shri Raj Bahadur: Since then the
matter has been under discussion with
the State -Government to find out
some vz media to cover the difference
in cost of transport by the sea route
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as compared to the road route, and
that is still under consideration.

Shri Sanganma: Are the Govern-
ment aware that if rice is sent from
the Chandbali Port it will be more
economical than rice being sent by
train to West Bengal?

Shri Raj Bahadur: According to the
figures that I have, ‘transport charges
by sea come to Rs 108 nP freighter,
plus Rs 021 nP port charges, that is
Rs 127 nP in all per maund, as com-
pared to the railway freight of
Rs 053 nP per maund The difference
of Rs 053 nP plus port charges per
muaund has got to be made up

Shri Mahanty: This question has
been hanging fire since May last How
long do Government propose to take
to come to a decision on this matter?

Shri Raj Bahadur: The Food Minis-
try, I think very rightly, insisted that
we should save in the cost of trans-
port so far as foodgrains are concern-
ed Therefore they have asked the
State Governments to make good the
difference between the cost of freight
by rail and sea

Shri Panigrahi: May I know whe-
ther the hon Minister 1s aware that
because of this delay in deciding this
matter, large quantities of rice and
paddy are being smuggled by traders
through this Port also, which 13 a loss
to the Government?

Shri Raj Bahadur: I am not aware
of that, but it seems to be rather
improbable because evidently the cost
of transport by sea is higher than the
cast of transport by road-cum-rail
route, and even a smuggler will pot
find it profitable or economical to do
s0 Even so I take the information
and I will pass it on to them

Shri Mshanty: What will be the
average excess that the State Govern-
ment is being asked to bear?

Shri Raj Bahadur: I have just now
mndicated that the State Government
have been asked to make good the
difference of Rs 053 nP per maund,
plus the port charges as well
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Shri Sanganaa: May 1 know whe-
ther Government will be pleased to
lay on the Table of the House the
survey report of the special officer who
has been sent for the purpose?

Mr. Deputy-Speaker: He wants to
know whether the report will be laid
on the Table of the House?

Shri Raj Babadur: If that 18 desired,
I will consider it

Train Aocident at Gauhati

*1194. Shri P. C. Borooah: Will the
Minister of Rallways be pleased to
state

(a) whether 1t 18 a fact that a
shuttle train carrying North Frontier
Railway Employees from Gauhati to
the Maligaon Railway Head Office was
involved 1n an accident on the 1st
August 1n the Gauhati Town Area:
and

(b) 1f so, the causes of this mishap
and the number of casualties?

The Deputy Minister of Rallways
(Shri 8 V. Ramaswamy): (a) Yes,
but it occurred on the Ujan Bazar
Ghat 8:1ding near the Noonmat: Level
Crossing in the Gauhati Town Area
while the staff shuttle was proceeding
to Gauhat: Railway station

(b) The facmg points not having
been clamped and locked 23 persons
were 1njured of whom, three received
grievous injuries

Shri P. C. Borooah: May I know 1f
any steps have been taken by the
Government to avoid recurrence of
such accidents?

Shri 8. V. Ramaswamy: We have
taken every precaution against acci-
dents In spite of that sometimes they
do happen

Shri P. C. Borooah: Is it a fact that
the North-East Frontier Railway’'s
main line passes through the" busieat
and the most congested part of
Gauhat: City for which reason these
accidents occur?

Shri 8. V. Ramaswamy: So far as
this is concerned, the running of the
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trains on the main lines was not
affected.

Shri P. C. Borooah: My question is
not that I wanted to know whether
it 18 a fact that this railway line
passes through the busiest and the
most congested area of the town, and
there are no suitable overbridges also,
and for that reason the accidents
occur

Shri 8. V. Ramaswamy: My hon

friend may put a separate question
for that

Shri Hem Barua: May I know whe-
ther it 1s a fact that only a single
bogie was involved in this accident
and 1t was because 1t was not properly
clamped, ¢ go, what steps ave pro-
posed to be taken to see that this
tram which moves at a snail’s pace 1s
not involved In accidents of this sort?

Shri 8. V. Ramaswamy: The
eleventh coach of this tramn got de-
railed, and the enquiry disclosed that
the pilot-man was responsible, and
action is being taken agamst him

Shri P. C. Borooah: May I know
whether Government has received
any proposal to shift the railway line
to the outskirts of Gauhati town, that
1s from Kamakshya to Nareng: near
the site of the refinery?

Shrl 8. V Ramaswamy: 1 require
notice for that question

The Minister of Rallways (Shri
Jaglivan Ram): Sir, may I add here
that the accident has nothing to do
with the congested locality of the
town and therefore it has no relation
with that There is no proposal at
present to shift the railway line from
its present place
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ghri Harish Chandra Mathur: May
I know how this proposal originated

and what is the nature of the research
that is proposed to be conducted?
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Shri M. V. Krishnappa: This is our
central locust organisation. That is
the headquarters almost for this locust
warning organisation, and we had
almost acquired a three-and-a-hall
acre plot and we were about to con-
struct the building when the Rajasthan
Government wanted the site for build-
ing a medical college. So we had to
surrender to their request and we are
now getting a new site.

Shri Harish Chandra Mathur: My
question was different. I wanted to
know how this proposal has originated
and what is the nature of the re-
search, so far as locust is concerned,
that is proposed to be conducted
there?

Shri M. V. Krishnappa: As I said,
we have a central locust warning
organisation, and the headquarters
will be at Bikaner, and it will conduct
experiments about locusts, locust
. warning, and the various varieties of
locusts, insecticides and other things
connected with locusts.

Shri Karni Singhji: Has any final
decision been taken about the location
of the new laboratory? Will it be at
Bikaner?

Shri M. V., Krishnappa: Yes, Sir, it
will be at Bikaner, and the site will
be near the old site.

Shri Harish Chandra Mathur: I
understand that we have an organisa-
tion which has its headquarters there.
My question was what J4ype of
research is going to be conducted and
whether you have been able to pro-
cure the necessary staff for that
research,

Shri M. V. Krishnappa: Certainly,
as 1 have stated, we will be conduct-
ing research in locusts, insecticides,
various types of locusts, how to kill
them and how to combat all the
locusts successfully. We have enough
of entomologists in this country and
we are trying to procure them.

Mr. Deputy-Speaker: Now, Ques-
tion No. 1188. Shri Jangde.

Shri Jangde: I put the question.
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Dr. P. Subbarayan: As I am‘not
conversant with Hindi, I shall read
« out the reply in English, and my hon.
colleague the Minister of State in the
Ministry of Transport and Communi-
cations will read it out in Hindi, if
the hoh. Member wants it.
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The Minister of Transport and
Communications (Dr. P. Snbbarayan):
(a) Schemes for the conversion of the
two exchanges to automatic working

had been under consideration for the
last two years. They have since been

sanctioned.
(b) More than two years are
required to complete automatie

exchange schemes where new build-
ings are involved, as time has to be
allowed for planning, detailed design,
sanction, acquisition of land, building
construction by CP.W.D,

(c) 819 and 928 respectively as on
1st September, 1939.
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Shrl Jangde: It . nat a fact that
the Estimates Committee had suggest-
ed an optimum number of telephones
beyond which the manual exchanges
must be converted into automatic ones,
and if so, what 1s the reaction of
Government thereto?

Dr. P. Subbarayan: The difficulty
1s° that thousand telephones are
required for putting up an automatic
exchange, but because of the import-
ance of Gwalior, we are putting up
an automatic exchange there, even
though the number 1s not yet a
thousand., we try to do the best we
can We shall do what we can because
of the importance of Gwalior

Shri Jangde: Is it not a fact that
the Estimates Committee had already
complained that certain towns like
Rajkot and Bhavanagar had to be con-
verted into automatic exchanges long
before, but that had not yet been
completed?

Pr. P. Subbarayan: I have already
explained that it is not very easy to
put up an automatic exchange; 1t takes
about two years; and we try to do
our best by Gwalior, in spite of the
fact that the number has not reached
a thousand. I do not know what the
hon. Member exactly wants.

Shri Jangde: There was a lot of
complaint regarding the telephone
exchange at Bhopal, and during the
last Budget Session also, many hon.

BHADRA 16, 1881 (SAKA)
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Memptrs had suggested frequently
that the telephone system at Bhopal
should be improved May I know
what has been done in this connec-

tion?
s, P. Subbarayan: The matter of

Bmp,l 1s also under consideration.
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and Appeal Rule ) & wlW
wriak ot or fr

Shri Mahanty: On a point of order
The hon Minister has just rephed 1n
Hindi Let him reply in a Hind
which 18 understandable It 15 not
doing any service to Hind: or to the
House to talk somethyng which 18
abracadabra.

Mr. Deputy-Speaker: Most of the
Members have understood it

Shri Vajpayee: It 13 not Raghu
Vir's Hindy, it 18 Government of India
HindL

Mr. Deputy-Speaker: The hon.
Minister might reply in Enghsh also.

Shri Shahnawas Khan: (a) Two
sainiks of the Rallway Protection
Force dressed in plain clothes were
challenged by the Ticket Collector on
duty at the main gate of Bareilly
Railway station One of them forced
his way out, while the other was
detained

(b) No But a Sub-Inspector of the
Railway Protection Force, along with
five or six Sainiks, came to the station
and there were heated alterations
between him and the station staff

(c) and (d) As a result of the
prelmminary enquiries, the Sub-
Inspector and the two Saimiks have
been placed under suspension and
further action agamnst them, under the
Discipline and Appeal Rules, 1s in
progress

Shri Vajpayee: May I know what
action has been taken by the Railway
Administration to check the repetition
of such incidents, and whether any
steps have been taken to provide for
the security of the railway officials?

Shri Shahnawaz Khan: As I have
stated already, they have been placed
under suspension, and the inquiries
are proceeding

Mr. Depu‘y-Speaker: The hon Mem-
ber wants to know whether any other
measures have been taken to check
the repetition of such incidents

Shri Shahnawaz Khan: I hope the
action that we have taken will act as
a deterrent; and if there 1s any repeti-
tion, we shall repeat the action taken

Shri Tyagi: I only want to have a
clarification May I know whether
the word ‘Sainik’ used here means a
mlitary man or it means some other
class of servants?

Shri Shahnawas Khan: They are
Sainiks of the Railway Protection
Force

Shri Tyagl: ‘Sainik’ is a word which
18 used for the soldier in the Army
I want to know whether the word
used here refers to Army people or
other Sainiks

Shri Shahnawar Khan: They are
Railway Protection Force Saimniks

Sardar Igbal ‘Singh: May I know
whether Government have received
many complaints from Bareilly station
that people 1n plain clothes detamn
passengers, search them and harass
them and, 1f so, what action Govern-
ment has taken mn the matter?

Shri Shahnawas Khan: We have
received no complaints to that effect
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Shei 8. M. Banerjee: May I know
whether serious complaints have been
recelved regarding the conduct of
Railway Protection Force man, and it
80, the remedy that has been sought
to check such things?

Shri Shahnawas Khan: It is a very
general question.

Mr. Deputy Speaker: Now, Shri
Bhakt Darshan.

Shri 8. M. Banerjee: A Railway
Protection Force man was found even
molesting a woman. Since complaints
have been received......

Mr. Deputy Speaker: We are con-
sidering what happened at Bareilly.
We e nul gumg Snle dhe henawiser
or conduct of a particular Railway
Protection Force man. We cannot do
it in this question.
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Shri Hem Barua: In view of the
fact that the Railway Board had issued
specific orders to counteract the hooli-
ganism of the students, may I know
whether the Railway Board has also
issued gpecific orders to counteract
the hooliganism of the Sainiks and
others as well?

Mr. Deputy-Speaker: Those orders
must be there already.

Shri Shahnawas Khan: I would like
to contradict that insinuation. There
is no hooliganism amongst the mem-
bers of the Railway Protection Force;
they are a well-disciplined body. I
would submit that even among the
very well-disciplined forces in the
world today we do have some cases
of indiscipline; when we do have an

A7(Al) LSD-2.

Oral Answers 6604

odd case of indiscipline, we deal with
it armly.

MF. Deputy Speaker: Next question.

sprl Hem Barua: May I make a
humble submission?......

MfF- Deputy Speaker; I have called
the next question.
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spri Hathi: In fact, this matier has
not come up before the Irrigation and
Power Ministry, but it has been taken
up in the Zonal Council where the
représentatives of the States meet and
decide.

ps- Ram Subhag Singh: How far
has the development plan regarding
pisciculture suffered due to the con-
troversy between the two Govern-
ments?
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Shri Hatht: The controversy is
between the two Governments of
Punjab and Himachal Pradesh

De. Ram Subhag Singh: My ques-
tion 18 whether the plan regarding
the development of pisciculture m
Gobind Sagar Lake has suffered due
to this controversy If so, what 15 the
extent to which 1t has suffered?

Shri Hathl: I have no i1dea as to
whether the plan has suffered It 1s
for the Punjab and Himachal Pradesh
Governments to carry on with the
plan I do not know
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Shri Hathi: As I said, the Irrigation
and Power Ministry has not dealt with
this question But we have informa-
tion 1n as much as the representatives
of the Minstry attend the Zonal

Council meetings This question 1s
being handled by the Zonal Council

Barvdar Igbal Stogh: May I know
whether there 13 any proposal to
transfer this whole area to the Punjab
Government so that there may be no
controversy or dispute?

Mr. Deputy Speaker: That 13 a
bigger question
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Mr. Deputy-Speaker: Next question.
Dr Ram Subbhag Singh.
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Shri Hathi: The Zonal Council is
presided over by the Home Mink-
ter I thmk the representatives con-
crened will try to bring about umn
amicable settlement as soon as possible
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Shri NMathi: This view pomnt mught
be placed before the Zonal Council
That 18 the only thing I can say

Groundnut and Castor-Cake

*1200. Shri Bali Reddy: Wil the
Minister of Food and Agriculture be
pleased to state:

(a) the reasons for the high cost of
groundnut cake and castor-cake 1in
the country, and

(b) the gteps proposed to be taken
to bring down the prices?

The Deputy Minlster of Agriculture
(Shyi M. V. Krishnappe): (u)mbl;h
cost iz due mainly to an incramse in
demand for these oilcakes
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(b) Stepg have been and are
being continued to incréfise production
of groundnut and castor-seed in the
eountry 1n order to augment produc-
tion of their oilcakes with a wiew to
bring down the prices Exports of
oilcakes are also regulated to check
any abnormal rise in their prices

Shri Bali Reddy: In view of the
fact that large quantities of oilcakes
are used as fertilisers, do the Govern-
ment propose to control their prices?

Shri M. V. Krishnapps: In fact, the
money earned out of the export of
these oilcakes 1s earmarked for
import of fertilisers—ammoniuin sul-
phate, from other countries, in addi-
tion to the existing quota Ammonium
sulphate has more fertiliser qualty
than groundnut cake

Shri Eacharan: What 1s the percent-
age of the tota] production of oicake
left for internal consumption®

Shri M. V. Krishnappa: 90 per cent
is left for internal comsumption and
only 10 per cent has been allowed to
be exported last year

Shri M. B. Thakore: What was the
total production of these oilcakes m
the years 1958 and 1959°

Shri M. V. Krishnappa* It was 28 6
lakh tons in 1958-89 as against 243
lakh tons m 1057-88
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Distribution of Milk Powder

+
e12q1, [ Shrl Dasaraths Deb:
* | Shri Bhakt Darshan:

Will the Minster of Health be
pleased to state

(a) whether India has received milk
powder from Church World Service—
INC—-USA for distribution among
the poor children in India,

(b) if so, who are the Agents
authorised to distribute the same, and

(c¢) whether Government have any
control and check over the distribu-
tion thereof”

The Minister of Health (Shri Kar-
markar): (a) Yes

(b) The Representatives in India of
the Church World Service, the National
Christian Council, and the Director of
the Committee on Relief and Gaft
Supplies, receive the milk powder
from their parent organisations under
the Indo-US Agreement, 1951, and
arrange for 1ts distribution through
the Indian Red Cross Society, various
mussionary bodies, social welfare insti-
tutions, etc, including schools and
orphanages

(¢) Under the terms of the Indo-
US Agreement, 1851, neither the
Government of India nor the State
Governments/local authorities can
interfere with the plan of distribution
of the gift supplies, including mulk
powder, recetved by the Receiving
Agencies

Shri Dasaratha Deb: May I know
whether any import duty 1s being
charged on the import of this milk
powder?

Shri Karmarkar: No, Sir
Shri Dasaratha Deb: Are any other

charitable organisations also allowed

to mport such mulk powder into
India?
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Shri Karmarkar: I find that there
are some other sending agencies also

Shrimati Renu Chakravartly: The
hon Minister has stated that this milk
powder is distributed through various
agents including missionaries and other
social welfare organisations besides the
Red Cross Are the names of the dis-
tributing agencies actually mentioned
in the Indo-US Agreement of 1951?

Who has set up or certified these
agencies?

Shri Karmarkar: As I said, under
the Agreement, we cannot interfere
with thewr distribution

Shrimati Renu Chakravartty: My
point is that there are various social
welfare institutions and missionary
organisations besides the Red Cross
that have been given charge of dis-
tributing this I would like to know
who has set up or certified these
agencies that are now distributing
this milk powder

Shri Karmarkar: There 1s no gues
tion of any certificate here

Shrimati Renu Chakravartty: Can
any organisation just go and get 1it?

Shri Karmarkar: They can just go

to them and get 1it, if 1t 15 a deserving
case.

Mr. Deputy-Speaker: The question
is whether there is some competent
uuthority charged 4with this distribu-
tion

Shri Karmarkar: No, we are not at
all authorised to interfere in any
manner with the distribution

Shrimati Renu Chakravarity: What
1s the main agency which has finally
set up the various other agencies for
distribution? Who receives it at this
end?

Shri Karmarkar: The Church World
Service have their representative in
India and he acts in collaboration
with the Director of the Committee
on Relief and Gift Supplies for distri-
bution of«the supplies m India They
have got their agents here

SEPTEMBER 7, 1589 Oral Answers 8810
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Shri Karmarkar: So far as ] remem-
ber, we have not received complaints
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Shri Karmarkar: Yes I am grateful
to my hon friend who has corrected
my earlier reply, because that part-
cular matter had not passed through
me 1 remember having read in the
papers that we had formally request-
ed the various agencies not to sell
milk powder in that way That is &
fact

Shri Tangamani: May I know who
18 the representative m India of the
Church World Service for receiving
this milk powder which 1s sent from
the USA? Where is theit head-
quarters?

Shri Karmarkar: I have not got the
name with me now I shall pass it
on to the hon Member

gsht wfaRa q@w - w7 FWR
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g aed W g fEm § s o
dfedr vt frofrw b §?

Shri Karmarkar. Some -of these
missions there are, I think, subject to
the laws of the country; freedom
given to anyone to convert anyone
elsg to his religion, but I have  not
received complaints that they are
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abusing this milk powder for that
purpose
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Shri Karmarkar: One of the parts
of the agreement that I have seen 1s
that this should not be used for these
purposes, particularly, and if any
complamnt is brought to our notice, I
can assure the hon Member that we
will go into that

Mr. Deputy-Speaker: The Question
Hour i» over,
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Oral Answers 6612

12 hrs.

Smnorr NoticE QUEsTIONS
Indians Arrested by Chinese Foroes

S.N.Q. No. 12, Shri P. C. Borooah:
Will the Prime Minister be pleased to
state

(a) whether 1t is a fact that Chinese
forces have arrested 14 Indians
belonging to Ladhak recently,

(b) if so, the action taken in the
matter, and

(c) whether there 1s any wnforma-
tion about the whereabouts of the
Head Lamas of Hemus and Phiang
Monasteries of Ladhak?

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nehru): (a) to (¢) According to the
information received from our Con-
sulate at Lhasa, five Indians are held
in custody by the Chinese authorities
in Lhasa It 1s not clear whether they
come from Ladakh Our Consulate
has protested to the Chinese authori-
ties about the arrest of these persons

We have also received some infor-
mation about fourteen Ladakhi Lamas
bemng 1n custody m various prisons in
Tibet But we have recaved no
precise information about them We
have approached the Chinese authori-
ties to permit Mushims from Kashmir
as well as Ladakh: Lamas to contact
our Consulate :n Lhasa and to allow
them to return to India if they so
wish

Shri P. C. Boroosh: May I know
whether Government have any infor-
mation about the number of Indians
returning to Ladakh by Lhasa just
prior to the starting of the trouble in
Thbet? If so, what was the number
and how many of them have been
permutted to go back home?

Shri Jawaharlal Nehru: We have no
definite information We have some
reports about them I say we have no
definite mformation because people
used to go from Ladakh without any
formal papers being taken from us—
passports It is an old practice. Two
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types of Indians went there, the ane
were the Lamas and they went for
study there; the other were Ladakh:
Muslims wha used to go there for
trade According to our old practice
nobody need get the papers and most
of them did not So, we had no
record Subsequently, when we tried
to find out we were told that about
400 Lamas from Ladakh were study-
mng in the various monasteries in
Tibet and about 124 families of
Kashmiris, that 1s Ladakhi Muslims,
were there We have not verified
these fAgures The Chinese author:-
ties have raised the point that these
people are no longer Indian citizens if
ever they were because many of the
Kashmuris—Ladakhi  Muslims--have
been there for a long long time That
is a matter on which we are confer-
ring with them

Shri P. C. Borooah: Is 1t a fact that
many of the Lamas and Indian traders
while fleeing from Lhasa to Ladakh
by the incoming route were machine-
gunned by the Chinese forces’

Shri Jawaharlal Nehru: We have
had no information about that

Shri Hem Barua: May I know
whether these 14 Ladakh Lamas who
are in custody of the Chinese autho-
rities in Lhasa are so because of mis-
taken identity? If so, may I know
whethier Government have taken any
steps to establish their identity so
that they might be released”

Shri Jawaharial Nehru: There 18 no
question of mistaken identity It 1s a
question of a person establishing his
nationality, not identity Nationalty
is normally established by papers,
passpurts etc Now, they have no
papers and passports except such oral
or other evidence they might give
Immediately it becomes a lttle less
definite although it might be estab-
nshed. It depends upon the authon-
ties taking a strict view or a flexible
view about it They have said quite
definitely that they are Indian
nationals Irom Kashmir It iz true
that in the past, sometimes to get over

prelminary difficulties they have
signed papers which, probably, go
against them because they got some
things done quickly That comes up
agamnst them now

Dr. Ram Subhag Singh: Have Gov-
ernment received any definite infer.
mation either through the Chinese
authonities or through our own Con-
sulate in Lhasa about the charges
under which these Lamas are being
held up m Lhasa and elsewhere?

Shri Jawaharial Nebhru: What
charges! I do not know whom the
hon Member 1is referring to I do not
know who these persons are who it 18
alleged are n pnson I have no
definite information about them I
cannot even definitely say whether
they are there or not Complaints
have reached us from their friends or
other people taking interest in them
We are enquiring

But the other case 18 a general case
of their nationality, and, at the pre-
sent moment, I do not suppose it 18
necessary to have a precise legal
charge to put a person in prison

Shri Braj Raj Singh: The Prime
Minister just now said that persons
other than the 14 Lamas are held up
there May 1 know what action the
Government of India are taking to
secure the release of these persons
and whether any charge has been
given to the Government of India
under which they have been held up
there? May I also know whether we
may expect that they shall be
released?

Shri Jawaharlal Nehru: I said 1t 1s
denied that they are Indian nationals

Shri Braj Raj Singh: I ask about
the 8 persons except the Lamas

Shri Jawaharlal Nehru: We do not
know I have not got the detailed
facts about them

The Deputy Minister of Exiernal
Aftairs (Shrimati Lakshmi Menen):
Sir, the matter has been taken up with
the authorities but we have net heard
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from them. Of thess § Indians, who
are registered with our Consul General
and the 3 others are not registered
They ave held in custody by the
Chinese¢ authorities

Shri Vajpayee: In view of the fact
that the MaeMahon lne does not
exteid to Ladakh, may I know what
steps are being taken to demarcate
the border and to liberate the Indian
territory that 18 now occupted by the
Chinege?

Mr. Deputy-Speaker: That would be
a different question

Shri Vajpayee: May I submut, the
hon Prime Minister

Mr. Deputy-Speaker: Boundary can-
not be demarcated here in this ques-
tion which 15 only a question of certain
persons being taken 1into custody
Order, order It may be very import-
ant but 1t cannot be the subject-
matter of a supplementary question
here

Shri Vajpayee: If we give notice of
an adjournment motion 1t is rejected
on the ground that it 1s & continuing
matter

Mr. Deputy-Speaker: All that 1s not
relevant here

8hri Goray: Just now the Prime
Munster sud that there are certain
mdividusls about whose nationality
there 1s some doubt but there are
others about whose nationality there
13 np doubt We have made repre-
sentations about these two categories
of people and we have not, so far,
heard anything from the Chinese
authorities 1Is it to be taken that the
Chinese Government will behave in
this pattern always®

Mr. Deputy-Speaker: Who can say
that?

Shri Goray: What do we do? We
make representationg about people
about whose nationality we have no
doubt. And we make representations
about other people zlso and they do
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not give ug an apswer What ds we
do®

BShri Jawsharial Nehru: Well, it 18
rather difficult for me to answer not
on my own behalf but on behalf of
other people that 13, the Chinese
authorities wmn Tibet How can [
answer on their behalf as to what
they might do or might not do? They
have done many things which 1
thoroughly disapprove of

Singareni Collieries

8.N.Q. No. 13. Sbri Madhusudhss
Rao: Will the Minister of Labour and
Employment be pleased to state

(a) whether it 1s a fact that the
employees of the power houses in
Kothagudium are observing nrotest
day against the harassment of Indian
National Trade Union Congress
workers by the management of the
Singaren: Collieries,

(b) 1f s0, the action taken in the
matter, and

(c) whether other departments also
propose to observe protest?

The Deputy Minister of Labour
(Shri Abid Ali): (a) to (c) Yes They
observed 12th August, 1959 as a pro-
test day for this purpose The
grievances of the workers are under
mvestigation of the labour relations
machinery of the Central Government.

Shri 8. M. Banerjee: What was the
specific complaint by the INTUC?

Shri Abid All: Victimisation of their
workers Some of them were demoted
The amount due to them by way of
wage 1s not paid to them Bonus 1s
not paid to them
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Shri 8, M. Banerjee: Since the hon.
Minister has mentioned that there is
another union belonging to the
A.LT.UC. and that the A.ILT.U.C. and
the management both have combined
together, may I know who is the
officer appointed for the purpose?

Shri Abid Ali: An appropriate officer
would be sent.

Shri Sadhan Gupta: It has been
alleged that the AILT.U.C. and the
management together are harassing
the ILN.T.U.C. workers and an officer
has been sent there. May I know
whether it is the policy of the Govern-
ment to send officers wherever the
management and a particular trade
unjon combined to discriminate against
other trade unions?

Mr. Deputy-Spesker: The policy of
the Government is known very well
and it is not known by way of sup-
plementary questions. We go to the
next item.

the policy, what is stated in the Rules
is that the policy must not be too wide
for the question......

Mr, Dmty-!puker. That is exactly

SurpreBax ‘I8 8
whlt!hlveuid. Tbilhtoo:lao
matter to be asked.

Rajasthan Canal

*1185, Shri Ajit Singh Sarhadl; Wi
the Minister of Icrigation and Power
be pleased to state:

(a) the stepa taken to rehabilitate
those peasants and cultivators who
have been displaced by the acquisi-
tion of the areas for the construction
of Rajasthan Canal; and

(b) whether they have been offered
substitute State-owned areas in
Ryjasthan which would be irrigated
by Rajasthan Canal?

The Deputy Minister of Irrigation
and Power (Shri Hathl): (a) and (b).
A gstatement cantaining the requisite
information is given below:

STATEMENT

As a result of land acquisition for
the Rajasthan Canal Project so far
there is no case of displacement of
Peasants and cultivators, requiring the
undertaking of active rehabilitation
measures. Payment of compensation
for land acquired for the Project is
being made in cash in accordance with
Xl: provisions of the Land Acquisition

t.

The policy of colonisation in the
Rajasthan Canal area is to be deter-
mined by the Government of Indfa
and the question of offering alterna-
tive lands will be considered while
determining this policy.

Long Trains on Indian Rallways

*1197. Shrimati Ila Palchoudhury:
Will the Minister of Rallways be
Pleased to state:

(a) whether it is a fact that experi-
ments to run long trains on U.S.A. and
Russian models have recently been
carried out on Indian Railways; and

(b) if so0, the details and results of
the experiments?

The Deputy Minister of Raflways
(Shri Shahnawas Khan): (a) and (b).
A trial was conducted with a train of
approximately 6,800 tons load on Gua-’
Burnpur Section of the South-Eastern
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Railway, The trial has enabled us to
aspess the posaibilities of being able
to run heavier trains with Vacuum
Brake,

Night Fiying at Balurghat Air Fleld
Shri 8. M. Banerjee:

Shrimati Renu Chakravartty:
Shri Halder:

*1202.

Will the Minister of Transport and
Communications be pleased to state:

(a) whether night flying facility s
available at Balurghat air-field in
West Bengal;

(b) it so, what 13 the time for last
take oft in the evening, and

(c) whether it 15 a fact that Kalinga
Airline has taken special permission
to take off after the scheduled time?

The Deputy Minister of Civil Avia-
tion (Shri Ahmed Mohiuddin): (a)
Yes, Sir

(b) Normally the hours of watch
are 16 00 hours to 1900 hours in the
evening but the latest time for take
off 13 dependent on the sun set time.

(c) No, Sir, but night flying facili-
ties are provided to any operator on
prior notice

Selzure of Cargo of Acids from Assam
Travels Plane

Shri P. C. Borooah:

Wil the Minister of Transport and
Communicationg be pleased to state:

(a) whether it 1s a fact that cargo
containing sulphuric and arsenic acid
was detected and seized m a freighter
plane chartered by Assam Travels at
Kumbhirgram airport near Silchar on
12th|18th August, 1959;

(b) if 30, the broad details thereof;
and,

' (¢) whethier any investigation was
made in the matter?

P {Shrimatl Mafida Ahmed:

BHADRA 16, 1881 (SAKA)
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The Deputy Minister of Civil Avia-
tion (Shri Ahmed Mohinddin): (a) to
(c). A statement giving the requuute
information 15 given below.

STATEMENT

According to information received,
two wooden caseg booked by a private
party from Calcuita to Kumbhirgram
by Indian Aurlines Corporation
freighter service were on arrival at
Kumbhirgram on the 13th August,
1959 found to contain bottles of Sul-
phuric Acid and Acetic Aad besides
Dyeing chemucals and motor parts.
Since the carriage of the articles with
the exception of motor parts without
a permut from the Director General of
Civil Aviation constitutes 1infringe-
ment of the provisions of rule 8 of the
Indian Aircrafts Rules, 1837 The case
18 under police investigation

Quarters for Railway Employees

*1204. Shri Tangamani: Will the
Minister of Railways be pleased to
refer to reply given to Unstarred
Question No 1101 on 27th February,
1959 and state,

(a) whether construction of the
quarters for the Railway employees
scheduled for 1959-60 has commenced;

(b) 1f so, the number of quarters so
far constructed,

(c) the amount of tmoney so far
spent, and

(d) 1f the progress is behind sche-
dule for the 9,000 quarters, the steps
taken for expediting the same?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a) On cer-
tain Railways, construction of quarters
programmed as ‘new works’ for 1859-60
has commenced while on others, pre-
liminary arrangements are in progress
for taking construction work in hand.

(b) Quarters taken up as ‘new
works® for the year 1859-60 have not
yet been completed.

(c) Not available,
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(d) No, Sir. It is anticipated that
the quartars will be completed aceord-
g to schedule.

Merchant Navy Training Board

*1205. Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether 1t 1s a fact that Gov-
ermment of India is considering a
proposal to set up a Merchant Navy
Training Board for the trainmg of
merchant Navy officers, ratings and
other sea going personnel; and

(b) 1f s0, the details thereof?

The Minister of State in the Minis-
try of Transport and Communications
(She] Raj Bahadur): (a) The Gov-
ernment of India have already set up
& Merchant Navy Tramning Board

(b) A statement showing the com-
position and functions of the Board
is laad on the Table of the Sabha
[See Appendix IV, annexure No 3]

Railway Sleepers from Andamans

*1308. 8hri A, K. Gepalan: Will the
Minister of Railways be pleased to
state:

(a) whether Govermnment have
exanmined the possibility of procuring
rallway sleepers from indigenous
sources in the Andamans; and

(b) if so, the details thereof?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): {(a) Yes
Sir The Islands were wvisited by the
then Railway Timber Adwviser in 1957
to examine the possibility.

(b) An order was placed in 1957 for
the supply of 1,00,000 Broad Gauge
unitg for completion by 31st March,
1888. About 85,000 Broad Gauge
units have been received.

Adminisirative Andit for River Valley
Projetts

Siwi 8. C Samanta:

Will the Minister of Irrigatien and
Power be pleased to state:

*120. {Sllrl Subodh Hansda:

(a) whether the system of adminiy-
trative audit on river valley projects
financed by the Central Government
has been introduced by the State Gov-
ernments and the authorities in/
charge;

(b) if so, when this was introduced;
and

(c) 1 not, the remsons therefor?

The Deputy Minister of Irrigatisn
and Power (Shri Hathi): (2) to (c).
The system of administrative audit
has been introduced in a modified
form on some projects. A statement
showing the action taken so far in
this connection 1s laid on the Table
of the House. [See Appendix IV, an-
nexure No. 4.]

Graln Storage Training and Research
Institute, Hapur

¢1208 Shri Ram Krishan Gupla:
Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Questien No
584 on the 24th February, 1959 and
state the progress made so far for
setting up Gram Storage Tramnmng
and Research Ingtitute at Hapur with
a view to train official and non-official
personnel 1n  better methods of
storage®?

The Deputy Minister of Food and
Agriculture (Shri A. M. Themas):
The Institute has started functioning
and hasg tramed 236 persons so far.
A few demonstrations have been also
held on proper methods of storage for
the guidance of the local stoclkusts
For undertaking research work, the
laboratory is being equipped.

Jawahar Tunnel

*1209 Shri D. C. Sharma: Will the
Minister of Transport and Cotamauni-
cations be pleased to refer to the
reply given to Starred Question
No 1810 on the ist April, 1959 and
state:

(a) the further progress of work
done so far in completion of Jawshar
Tunnel which will provide an aft-
weather road between Jammu and
Kashmir; ang
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(b) the total amount spent on 1t g0
far?

The Minister of State in the Minis-
try of Tranapert and Communications
(8hel Raj Bakadur): (a) A statement
fiving the required information 18
given below:

STATEMENT

The progress of the Western and
Eastern Tubes of the Jawahar Tunnet
is as given below —

Western Tube

(1) Pilot heading completed

(h) Widening to full section com-
pleted

(w) Lining work almost completed

(iv) The work on roadway, foot-
path etc almost completed This
tube 18 now permanently open
for traffic

Eastern Tube

(1) Pilot heading completed

(1) Wwdenung to full section, about
70 per cent completed

(u:) Lining of tunnel in progress

(b) Rs 189 08 lakhs upto the end of
July 1959

Steel Coaches

*i1816. Shri Keshava: Will the
Minister of Rallways be pleased to
state:

() whether 1t 138 the policy of the
Railway Board to switch over to steel
coaches;

(b) whether the coach building in-
dustry in UP. has been hit hard on
account of thus; and

(&) how Government propose to
help this industry to tide over the
crisis?
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The Deputy Minister of Railways
(Shri Shahnawaz XKhan): (a) Yes,
Sir For technical reasons and from
the safety point of view, 1t has been
decided to build steel-bodied coaches
n future

(b) Due to the cut in the 2nd Plan
Coach Procurement ¥Programme, the
Railway Administrations are not 1n a
position to place any more orders for
building timber-bodied coacheg m the
private sector

(c) Does not arise as m any case
the switch over to steel bodied coaches
for the future builds 1s the accepted
policy
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Power Supply lor Assam

1212, Shri P, C. Borooah: Will the
Minster of Irrgation ang Power be
pleased to state:

(a) whether the Government of
Assam have asked for any Central

asmstance for 11,000 kw, theraial
power for meeting their immediate
needs; and

(b) if so, the reaction of Govern
ment thereto?

The Deputy Minister or Irrigation
ang Power (Shrl Hathi): (a) and (b).
A statement is laid on the Table of
the House. [See Appendix IV, an-
nexure No. 5.]

Supply of “Atap” Rice in Tripura

#1218 Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that un-
boiled nce (Atsp) is not being
supplied from the ration shops of
Tripura at present; and

(b) if so, what arrangement is being
made to provide unbolled nce to the
Hindu widows who are not expected
to eat boiled rice?

The Deputy Minister o? Food and
Agriculture  (Shri A M, Thomas):
(a) and (b). Though to general
consumers boiled rice is being lssut-ed
at present from ration ghom in
Tripure, unboiled rice is available for
Hindu widows on demand.

Green Manure

*1215. Shri Keshava: Will the Minis-
«er of Food ang Agriculture be pleas-
»d to state: .

(a) whether it is a fact that indi-
genous varieties of rice respond better
to green manure than fertilizers; and

(b) what steps are taken o en-
courage the use of green manurey

The Deputy Minister of Agrical-
ture (Shrl M, V. Krishnappa): (a)
No. The experiments have only iadi-
cated that green manure is as effica-
clous as fertilizers under special cir-
cumstances such as in swamp rice
cult.vation,

(b) The various steps adopted by
the Centre and States mclude:

(1) Advice through propaganda
(promotion lterature, and other
audio-visual media) on the
plants to be useq for green
manuring and the practices to
be adopted;

(u) Large scale distributin of green
manure seed packets among
farmers;

() Subsidy by the Government of
India @ Rs. 2 per maund to
State Governments ang Union
Territories for production and
multiplication of green manure
seeds during the last two years

of the Second Plan (1959—61);
and

(1v) Rebate in charges on water used
for green manuring operations.

Potatoes

Shri Ram Krishan Gupta:
Shri Dajjit Singh:

Will the Minister of Food and Agri-
culiure be pleased to refer to the
reply given to Unstarred Question
No. 1782 on the 12th March, 1959 and
state:

(a) whether the All Indiz Final
Estimates of Potato for 1858-59 has
been prepared; and

(b) if so, the estimated production
of potatoes for 1958-59 (State-wise)?

The Deputy Minister of Agrienl-
ture (Shri M. V. Krishnappr): (a)
No. The Estimate is scheduled to be
released by the end of October, 1989.

(b) Does not arise. .

2218, {
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Rest Houses for Tourists

2219, .lllrl Ram Krishan Gupta: Will
the Minister of Tramsport and Com-
munications be pleased to state:

(a) the names of the placeg where
rest houses for tourists have been
opened so far during the Secand Five
Year Plan, State-wise; and

(b) the names of places where rest
houses for tourists are proposed to be
provided during 1959-60 and the
remaining period of the Second Five
Year Plan, State-wise?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). A
statement is laid on the Table. [See
Appendix_IV, annexure No. 6.]

Holiday Homes in Kashmir

2220. Shrl Ram Krishan Gupta: Wil
the Minister of Railways be pleased
to state:

(a) whether two holiday homes in
Kashmir, one at Srinagar and the
other at Pahalgam with a view to
provide facilities for railway em-
ployees have been set up; and

(b) if so, the total amount spent
on them so far?

The Deputy Minister of Railways
(Shri Shahnawas Khan): (a) Of the
two holiday homes decided to be set
up in Kashmir for the subordinate
staff, only one at Pahalgam has been
set up during the current season. It
will take some more time to set up
the other holiday home at Srinagar.

(b) The estimated cost of the holi-
day home at Pahalgam is Rs, 2'8 lakhs.

Indian Raflways

2221. 8hri Ram Krishan Gupta: Will
the Minister of Rallways be pleased
to ‘refer to the reply given to
Unstarred Question No. 2568 on the
Ast’ ApH], 1959 and state the total
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miles covered, the number of passen-
gers carried and the earnings receiv-
ed from passengers by Indian Rail-
ways, Zone-wise and Class-wise
during the year 1858-89,

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): A statement
furnishing the information is placed
on the Table of the Sabha. [See Ap-
pendix IV, annexure No. 7.]

‘Warehouses in Punjab

2222. Shri Ram Krishan Gupta: Will
the Minister of Food and Agriculture
be pleased to refer to the reply given
to Unstarred Question No. 3383 on
the 28th April 1859 and state:

(a) whether the location of 7 new
warehouses in Puniab has been finalis-
ed; and

(b) if so, the names of the places
chosen?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
No, Sir. Not yet.

(b) Does not arise.

Export of Rice and Paddy from
Punjab

Shri D, C. Sharma:
2223. { Shri Ram Krishan Gupta:
Shri Daljit Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the total quantity of paddy and
rice exported during 1959 so far from
Punjab to other States in India and
the prices at which they are procured;
and

(b) how does the above procure-
ment price in Punjab compare with
the market price of paddy and rice
in the States to which the rice and
paddy are exported?

The Deputy Minister of Food and
Agriculture (8hrl A. M. Thomas): (a)
No paddy has been procured in
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Punjab by the Government or export-
ed from that State during the year
1989 About 59,000 tons of rice have
been purchased and exported from
Punjab on Government of India ac-
count so far during 1859 The prices
at which different vareties of rice of
fair average qualty have been pur-
chased are as follows'—

Price
per
maund
Vanety (bagged)
Rs
Basmat: (raw) 25 00
Sela Basmat: . 22 7§
Hansra) and Parmal
(@) Raw 22 25
(3 Boiled . 20 50
Begmi 18 00
Dara and Sels Josh: 16 SO
Morgrs 16 25

(b) The rice which 1s procured by
the Government in Punjab is 1ssued
only through fair price shops sponsor-
ed by the Government of the States
where this riee 15 despatched for dis-
tribution The Government i1ssue

prices of Punjab rice are indicated
below
Vanety Price
per
maund
(bagged
price)
Rs
1 Basma 30 00
3 Hansrs) and Parmal 25 00
3  Begm 18 o0
4. Dara and Sels Josn 16 00
s Mongms 18 00

The rice procured by the Central
Government 1s generally distributed in
areas where the market priceg are
comparatively high. It ia difficult to
compare the procurement prices
Punjab with the market prices of rice
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in the States where this rice i3 distri-
buted, firstly, because the lattey vary
fropn season to season and from area
to area and, secondly, becsuse the
varieties of rice available in the open
markets m those States are distinct
fromn the varieties of Punjab rice.

Installation of Telephones in Delld
and New Delhi

222¢. Shrli D C. Sharma: Will the

Mnster of Transport and Cemmuni.
cations be pleased to state:

(#8) the number of applications still
on the waiting Iist as on the $1st July,
1939 for installation of telephones at
each exchange 1 Delhi and New
Delh: separately, and

(b) when the applicants are expect-
ed to be provided with telaphones?

Yhe Minister of Transport and
Communications (Dr. P Subbarayan):

}'Io of
1cations
‘P?on the
(a) Name of Exchange waiting
list 8
on
31-7-59
New Delhs
Avenue . Nil
S -
nnaught Place
Jor 1,178
(under 1ns-
Karolbagh N
. . 3
Secretariat . 1,590
Dells
Shahdara 437
Tis Hazan 9738

—_—

Apart from the above, 665 Own
Your Telephone demands are out-
stgnding 1n Delhi and New Delhi
areas

(b) No definite date can be given,
as 1t will depend en wheiher and if
50, when, additional-reseurces can e
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made availsble 1o the P. & T. Depert-
ment to enmble installation of more
equipment,

Eaging Falluces

2228. 8hri D. C. Sharma: Will the
Minister of Rallways be pleased to
state;

€a) the number of engines which
failed during 1858 (upto 30-8-1989)
month-wise, on the Indian Railways,
Raillway-wise;

(b) the reasons for such failures,
and

(c) the steps taken to prevent fail-
ures in future”

The Deputy Minister of Railways
(Shrl Shahnawas Khan): (a) o (¢)
A statement 15 laid on the Table of
the House [See Appendix IV, an-
nexure No 8]

Passenger Amenitios

2226. Shri D C Sharma: Will the
Minister of Railwayg be pleased to
state-

(a) the amount spent during 1858-
39 for providing amenities for passen-
gers at the following stations on
Pathankot-Amnitsar Section of
Northern Railway:

(1) Gurdaspur
(3i) Dhaniwat

(in) Batala; and

(b) the nature of amenities provid-
ed station-wise?

The Deputy Minister of Railways
(8hri Shahoawas Khan): (a) and (b).
The nature of amenities provided
and the amounts spent on the same
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- during 1958-59 on the following sta-

tiens are given below:

Name of station  Nature of Cost
amenity
provided
Rs.
Gurdaspur  Cover over piat-  ( 4,000
form par
debat)
Dhanwal Nil Nil
Batala ‘Water hut and taps 1,000

Reduction of Running Time

2227 Shri Ram Krishan Gupta: Will
the Minister of Rallways be pleased
to state*

(a) whether Government are aware
that the time taken to travel a dist-
ance of 18 miles from Gurgaon to
Delh: by rail i1s about one and a half
hours, and

(b) 1f so, the nature of the action
proposed to be taken to reduce the
time?

The Deputy Minister of Railways
(Shri Shahmawag Khan): (a) The
time taken by passenger carrying
trains to traverse the distance of 20
miles from Gurgaon to Delh: varnes
from 1 hour to 10 minutes to 1 hour
43 minutes This 1s mainly due to the
following factors —

(1) The maximum permissible speed
of the section 1s 40 miles per
hour due to highter type of rails
on the Delhi-Gurgaon section,

(1) Extra time has to be provided
for crossing of trains on the
Delhi-Sarai-Rohilla-Garh:  Har-
saru single line section, and

(m) Extra time has also to be pro-
vided for engineering restric-
tions 1n connection with the
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doubling of the Dalhi<Sarai-
Rohilla-Garhi Harsaru asection
now in progress.

(b) It is proposed to replace the
present rails on the section by heavier
rails, thereby incremsing the present
booked speed of passenger carrying
trains on the section. As and when
the™ doubling of the Delhi-Sarai-
Rohilla-Garhi Harsaru section is com-
pleted, extra time provided for engi-
neering restrictions will be reduced to
the extent feasible and that for cros-
sing purposes eliminated, thus reduc-
ing the present running time from
QGurgaon to Delhi.

Expansion of Power Facllitles in
Punjab

2228, Shri Ram Krishan Gupta: Will
the Minister of Irrigation and Power
be pleased to state the total amount of
loans given to Punjab Government
during 1958-59 for increasing employ-
ment opportunities by expansion of
power facilities?

The Deputy Minister of Irrigation
and Power (Shrl Hathl): Nil

Central Warehouses in Bombay
2229, Shri Pangarkar: Will the

Minister of Food and Agriculture be
pleased to state the amount sanctioned

for the esteblishment of the Centtal
;;:.e::umhsmuy!uh during
T

The Depaty Minister of Food and
Agricalture (Shri A. M. Thomas):
Rs, 36 lakhs.

Caterers on NEF. Rallway

2230, Shrimatl Magida Ahmed: Wil
the Minister of Rallways be plessed
to state:

(a) the number of caterers on the
Assam Section of the North East
Frontier Railway;

(b) the names of stations on which
departmental catering has been intro-
duced so far on this Section;

(c) the number of complaints
received during the year 1958-59
against these caterers; and

(d) the action taken thereon?

The Deputy Minister of Railways
(Shri Shahnawa: Khan): (a) 388,

(b) (1) Gauhati;
(i) Pandu; and
(iii) Pandu-Amingaon-Ferry.

(c) ang (d). A statement is given
below.,

STaTEMENT e ub I L
Total No, of onmplaint Action taken on complaints
* received against
the caterirg’ (number of cases in which)
vending cortractors
during 1958-59
Warnings Fines were Fines Remedial Contrict
were were action was Total
issued imposed imp‘:l:d was taken  surrendered
final
warnings
were
issped
28 17 7 2 1 T 28
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Rallway Bogies for Aadhra Pradesh

2231, Shri Madhusudan Reo: Will
the Minister of Rallways be pleased
to state

(a) whether Government are aware
of the statement made by the Chief
Manister of Andhra Pradesh at
Visakhapatnam on the 3rd July, 1959
to the effect that only rotten Railway
bogies are supplied to Andhra Pra-
desh, and

(b) 1f so, the action taken by Gov
ernment 1n the matter?

The Deputy Minister of Railways
(Shri Shahnawaz Khan) (a) Yes,
Sir But the Coaching stock utilised
for services within Andhra Pradesh 1s
m no way inferior to the coaching
stock utiised for similar services 1n
other States Approximately 82 per
cent of the Broad Gauge and 68 per
cent of the Metre Gauge coaches
utilised for the services within Andhra
Pradesh are less than 30 years old
The position 1s still better on the
through service coaches running
through Andhra Pradesh the figure
besng of the order of 80 per cent
below 30 years of age

{b) Does not arise

Transport 1n Andhra Pradesh

2232, Shri M V. Krishna Rao. Will
the Minister of Transport and Com-
munications be pleased to state

(a) what 1s the Central Government
assistance given to Andhra Pradesh to
implement the nationalisation scheme
of bus transport, and

(b) the progress so far made 1n the
matter by Andhra Pradesh?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Babadur): (a) and (b) A
statement giving the information re-
quired 1z laid on the Table of the
House
No 9.

217 (A1) LSD--S.
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[See Appendix IV, annexure °
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Alr Services to Vijayawada

2233. Shri M V Krishna Rao: Will
the Minister of Trahspert and Cem-
munications be pleased to state

(a) whether Government are taking
any steps for restoring the Air Ser-
vices to Vijayawada m Andhra Pra-
desh, and

(b) if not, what are the reasons®

The Deputy Minister of Civil Avia-
tion (Shri Ahmed Mohiuddin): (a)
and (b) The Indian Airhnes Corpo-
ration have no plans to awr-link
Vijayawada as the traffic potental
does not justify an air service to that
place

Railway Line Between Delhi and
Calcutta

2234 Shei N M. Deb: Will  the
Minuster of Railways be pleased to
state when the work of doubling of
track between Calcutta and Dell: wall
be completed?

The Deputy Minister of Rallways
(Shnn 8. V Ramaswamy): Of the
907 miles between Calcutta and Delh,
track to the extent of 671 mules 1is
already doubled Further, a length
of about 60 miles between Allahabad
and Kanpur 1s now being doubled Of
this, 48 miles have been completed and
the balance i1s expected to be complet-
ed by the end of 1959 The need for
doubling other sections of the remain-
ing single line portions of the Delh:-
Calcutta hine will be given due consi-
deration when the Third Plan propo-
sals are being finalised

Calcutta-Madras Mail

2235. Shri N. M Deb: Will the
Minister of Railways be pleased to
state

(a) whether there 1s any proposal to
increase the accommodation capacity
of the Calcutta-Madras Mail; and

(b) 1if so, the details thereof?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) Yes



6637 Written Answers

(b) The fellowing proposals are
under consideration for increasing the
accomimodation in Nos. 3 Up and 4
Down Howrsh-Madras Mails and will
be implemented if found feasible:

(i) Replacement of the composite
Second and Third class coach
running at present between
Howrah and Cocanada by a full
third cless coach between
Howrah and Madras.

(ii) Withdrawal of the dining car
running between Howrah and
Waltair and replacement of
same by a third class coach
between Khargpur and Madras.

Co-operative Sugar Factories in
Andhra Pradesh

2236. Shri M. V. Krishna Rao: Will
the Minister of Community Develop-
ment and Co-operation be pleased to
state the position with regard to the
establishment of the co-operative
sugar factories allotted to Andhra
Pradesh?

The Deputy Minister of Community
Development and Co-operation (Shri
B. 8. Murthy): Against the provision
of four co-operative sugar factories in
Andhra, in the Second Five-Year Plan,
licences under the Industries
(Development and Regulation) Act,
1951 were granted to six co-operatives.
One co-operative at Hindupur has
since been wound up and its licence
revoked. Of the other five, one
society, namely, Tandava Co-operative
Sugar Factory proposes to utilise &a
second hand plant. As regards the
remaining four factories, arrangements
have been ‘made for supply of plant
and machinery through the local
consortiumg of sugar plant manufac-
tureres. A statement showing the
progress made by the factories is
1aid on the Table. [See Appendix 1V,
annexure No. 10.]

Apart from the above societies that
were granted licences under the Indus-
tries Act, there is one more co-
operative society organised at Jan-
kagepel in Nizamabeg district. The
requegt of thig soclety for a licence

.
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under the Industrias Act was turnsd
down on account of foreign exchange
difficulties snd nbn-availability of
spare capacity in the industry. 1t has
since been decided to licence some
additional capacity in view of the like-
ly increase in consumption of sugar in
the country during the Third Five
Year Plan periocd. All the State Gov-
ernments including Andhra have been
requested to sponsor the cases of
suitable co-operatives for this purpose.
The case of the Nizamabad soclety
will be considered along with the
other applicants,

National Highway in Assam

2237. Shrimati Mafida Ahmed: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the total length of the metalled
and unmetalled National Highways in
Assam; and

(b) the time by which the un-
metalled length is likely to be metal-
led?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a). Out of the
total length of 728 miles 672 miles are
metalled and the remaining 56 miles
are unmetalled.

(b) During the Third Five Year
Plan,

Irrigation and Power Projects In
Andhrs Pradesh

2238. Shri Rami Reddy: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the total amount allocated to the
Government of Andhra Pradesh un-
der the Second Five Year Plan for
major and medium irrigation and
power schemes; and N

(b) the various schemes for which
the aid allocation was made?

The Deputy Minister of Lrrigation
and Power (Shri Hathl): (a) The tofal
allocation amounts to Ra. 764312
lakhs, inclusive of Rs. 67:20 lakbs
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Provided for investigations of irriga-
tien and power schemes, engineering

(b) A statement containing the re-
quisite information is laid on the
Table. [See Appendix IV, annexure
No. 11].

Family Planping in Orissa

2289, Shri Panigrabi: Will the Minis-
ter of Health be pleased to refer to
the reply given to Unstarred Question
No. 510 on the 18th February, 1859
and state:

(a) whether the whole-time Famly
Planning Officer has since been ap-
pointed in Orissa;

(b) if not, when such an officer will
be appointed;

(¢) whether Rs 77,000 allotted to
Orissa for Family Planning pro-
gramme for 1958-59 have been fully
utilised, and

(d) the provision made for Orissa
for 1958-60 for this purpose?

The Minister of Health (Shri Kar-
marksr): (a) Yes, Sir

(b) Does not arise
(¢) Yes, Sir.
(d) Rs 4:50 lakhs

Rural Credit Survey Report

2249 Shri Shree Narayan Das:
"\ Shri Radha Raman:

Will the Munister of Commanity
Development and Co-operation be
pleased to state:

(a) the extent to which it has been
possible so far to give effect to the
recommendations made in the Rural
Credit Survey Report regarding the
setting up of new land mortgage
banks as a country-wide feature of
credit organisation; and

{(b) the extent to which it has been
possible for these banks by means of
issuing debentures to attrect the sav-

ings of people of means in rural
areas including the professional and
agricultural money-lenders?

The Deputy Minister of Communisy
Development and Co-operation (Skni
B. 8. Murthy): (a) Central Land Mort-
gage Banks have been set up in all
States except Jammu and Kashmiy.
The number of primary Land Mort-
gage Banks which was 289 on 30-6-1952
went up to 347 on 30-6-1988.

(b) As on 30-6-1958 the borrowings
of the Central Land Mortgage Banks
through issue of debentures stood at
Rs 20-48 crores. These debentures
were subscribed by Government, Re-
serve Bank of India, Co-operative In-
stitutions, Life Insurance Companies,
State Bank of India and the general
public The extent to which these
debentures have been subscribed hy
the people 1n rural areas is not sepu-
rately available. Recently some of the
Central Land Mortgage Banks have
introduced a scheme 6f Rural Deben-
tures. Under this scheme, a special
type of debentures suitable for rural
investors for a seven year perjod
carrying an attractive rate of interest
18 being 1ssued soon after harvest
time.

Study of Atmespheric Noise

2241. Shri D. C. Sharma: Will the
Minister of Transport and Comamuni-
cations be pleased to state:

(a) whether Government have
taken any decision regarding study of
atmospheric noifse in collaboration
with other countries under the aus.
pices of the International Redio Con-
sultative Committee; and

(b) 1f so0, the nature of the decision
taken?

The Minister of Transport and
Communications (Dr P. Subbarayan):
(a) Yes, Sir

(b) An Atmospheric Radio Noise
Recorder designed in accordance with
the specifications furnished by the
National Bureau of Standards, U.S.A.
Government, is being installed at the
International  Monitoring  Statiom,
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Delhi, for the collection of essential
data India 1s thus participating in
the worldwide programme for collect-
mg data on Atmospheric Radio Nose,
as recommended by the International
Radio Consultative Committee

Po-operative Sugar Faotory in Bihar

2242, Shri Bajendra Singh Will the
Minister of Community Development
ang Co-operation be pleased to state

{a) wnether it 1s a fact that a co-
operative sugar mill was to be esta-
blished In North Bihar during the
8Second Five Year Plan period, and

(b) if so, the latest position®

The Deputy Minister of Community
Development and Co-operation (Shri
B 8 Murthy) (a) Yes, Sir

(b) A licence under the Industres
{Development and Regulation) Act,
1951 was granted to M/s Purmea Co-
operative Sugar Mills Ltd, for the
establishment of a sugar factory at
Banamankhi, Distt Purnea, North
Bihar This co-operative soclety was
negotiating for purchasing an old
plant with M/s Indian Sugar Works
Ltd, Siwan anq hence arrangements
for supply of machinery to thus society
through the local consortiums of sugar
plant manufacturers were not made
The Bihar Government have recently
informed the Central Government
that the attempt of the Society to buy
the sugar plant at Sijwan hag failed
and requested that their case for get
ting new machinery through the con-
sorttums may be considered The
State Government have been advised
to examine the economic wviability of
the unit with new machinery The
report of the State Government 1s
awaited

Reguirements of Trained Persomnel

2248 Shri Ram Krishan Gupta: ‘Wall
the Minister of Community Develop-
meut and Co-operation be pleased to
state

(a) whether the assessment of re-
Quirements for trained personne! for

8643

community and co-operative develop-
Mment up to the end of Third Five Year
Plan period has been made,

(b) 1f so, the details thereof; and

(c) nature of steps taken or pro-
posed to be taken to meet these re-
quirements?

The Deputy Minister of Communtty
Development and Co-operation (Shri
B S8 Murthy): (a) Yes

(b) and (c) A statement giving the
mnformation 1s laid on the Table [See
Appendix IV, annexure No 12]

Telephone Link with Delhi

2244. Shri Ram Krishan Gupta: Will
the Minister of Transport and Com-
munications be pleased to state

(a) whether 1t 1s a fact that many
of the immportant Towns, Distnct
Headquarters and Commercial cen-
tres, 1n Punjab lack direct telephone
hines and links with Delhi, and

(b) 1if so, nature of the steps taken
or proposed to be taken to provide
direct telephone lines and links bet-
ween Delhi and important towns in
Punjab®

The Minister of Transport and Com-
munications (Dr. P Subbarayan): (a)
and (b) The direct trunk lines are
built between important places on the
basis of the amount of telephone trafiic
existing between these places Most of
the towns and district headquarters 1in
Punjab have been connected to Delh:
by direct telephone ink However, the
traffic at present obtaining m some of
the exchanges does not justfy direct
outlets, and the traffic from these
places 15 routed through other un-
portant telephone centres There are
five such commercial centres and
District Headquarters as shown below,
which come under this category*

1 Sangrur
2 Gurdaspur
3 Dharmsala
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4 Hoshiarpwr
5 Charkia Dadn

For the time bemng 1t 15 not proposed
to connect them direct to Delhi but
when the traffic increases the ques-
tion will be taken up

Development Schemes in States

2245 Shri Ram Krishan Gupta: Will
the Mmnister of Community Develop-
ment and Co-operation be pleased to
state

+ (a) whether 1t 15 a fact that the
budget allotments made by the Centre
for various development schemes In
many States for 1958-59 have not been
fully utilised,

(b) 1f so, the names of such States,
and

(c) the nature of action taken or
proposed to be taken in this regard”

The Deputy Minister of Community
Development and Co-operation (Shri
B. S. Murthy). (a) Budget allotments
have been fully utilised in seven out
of the eight States from whom com-
plete information has been received

(b) Kerala

(e) This factor will be kept 1n view
while deciding the allotment for the
next year

Foodgrains Storage Advisory
Committee

2246 Shri Ram Krishan Gupta: Will
the Minister of Food and Agriculture
be pleased to refer to the reply g'ven
to Starred Question No 729 on the
27th Februsry, 1959 and state

(a) whether the recommendations of
the Foodgrains Storage Adwisory
Committee have since been consider-
ed, and

(b) 1f so, the action taken by the
Government thereon?

The Deputy Minister of Food and
Agriculture (Shri A M. Thomas): (a)
Yes, Sir.
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(b) 1 Instructions have been issued
to hold periodical demonstrations of
scientific methods of storage in ime
portant Central Government godowns
for the benefit of stockists and floug
millers

2 The possibiity of compulsory
furmigation of flour mlls 1s being exe
amuned 1n consultation with the State
Governments and the Flour Millers’
Association

3 Brochures containing consohidated
information on godown construction
are under preparation

West German Agricultural Delegation

2247. Shrl Ram Krishan Gupta:
Shri Sarfu Pandey:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Question No
1037 on the 9th March, 1959 and state:

(a) whether Government have since
received the report from the West
German Agricultural Delegation which
visited this country with a view to
assist India’s agricultural develop-
ment, and

(b) 1f so, the details thereof”

The Depuly Minister of Food and
Agriculture (Shri M. V Krishnappa):
(a) and (b) Yes The following five
reports have been received by the
Government of India —

(1) Co-operative Farming 1a
India by Dr Otto Schiller

(1) Horticultural and Agricultu-
ral Engineering and Techm-
ques 1n India by Prof W
Renard

(1) Planming and Implementation
of Land Consolidation m India
by Dr Walter Nordmann

(iv) Preliminary Report on Dairy
Problems in India by Mr H.
Mair—Wladburg

(v) Storage, Distribution and Ap-

plication of Mineral fertilisers
m India by Prof Dr H Kick,
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Tabewalls in Punjab

2248. Shri Ram Krishan Gupta: Will
the Minister of Food and Agriculture
bephmdtormrtothoreplylnven
ta Unstarred Question No. 342¢ on the
23rg April, 1659 and state the names
of the places in Punjab where drilled
bores have been converted into pro-
duction tubewells?

The Deputy Minister of Agriculiure
(Shri M. V. Krishnappa): The names
af places in Punfab where bores drill-
ed under the Ground Water Explora-
twom Project. were converted into pro-
duction tubewells, are as under:

Name Dastrict
1. Dehina Zainabad Gurgaon
2. Darauh Gurgson.
3. Nangal Pathan Gurgaon
4. Bahu, Rohtak.
5. Laba Ambala
6. Shalzaapur Ambala
+. Balana Ambala
8. Fatehgarh Ambala
9. Lakhnaura Ambala
10. Alamgir Ambala,
11. Namals, Hoshiarpur.

Inter-State Goods Traffic

2249. 8hri Ram Krishan Gupta: Wil
the Minister of Transport and Com-
municdtions be pleased to state:

(a) whether there is an increase in
the inter-State goods traffic by road
between Punjab-UP. and Punjab-
Delhi; and

{b) if so, to what extent?

The Minister of State in the Minis-
try of Transport and Cetumunications
(Shri Raj Bahader): (a) Yes.

(b) Approximately double in the
:ase of Punjab-U.P. and three times
in the case of Punjab-Dethi.
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N.ES. Blocks in Punjsh

29350 Shri D. C. Sharua:
Shri Daljit Singh:
Will the Minister of Community

Development amid Co-operatien be
Pleased to state:

(a) whether the Govermment of
India i aware that a Government ap-
Pointed non-official Committee in Pun-
jab has found the administrative pro-
cesses in the community projects and
NES blocks extravagant and wasteful
and wants them “to go lock, stock and,
barral”;

(b) if so, whether the report of the
Committee has been examined by the
Covernment of India;

fc) the main recommendations of
the Committee; and

(d) the action proposed to be taken
on the findings of the Committee?

The Deputy Minister of Community
Deyvelopment and Co-operation (Shri
B. S. Murthy): (a) to (d). The refer-
ente presumably is to the Report sub-
miited by the Resources and Retrench.
ment Committee appointed Ly the
Punjab Government. The recommen-
dations of the Committee are under
the consideration of the Punjab Gov-
ernment.

Overcrowding in Traing

2251. Shri D. C. Sharma: Wili the
Minister of Railways be pleaced to
state the nature of steps taken or
Proposed to be taken to remove over-
crowding in trains?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): A statement
18 laid on the Table of the Sabha. [Ses
Appendix IV; annexure No. 13;.

Wagon Repair Shop at Kaotah

2252, Shri D. C. Sharma; Will the
Minister of Rallways be pleared to
refer to the reply given to Unstarred
Question No. 1813 on the 12th Merch,
1859 and state at what stage is the
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construction of a new wagon repair
shop at Kotah’

The Depaty Minister of Railways
(Shri Shahnawaz Khan): The physi-
cal progress in connection with the
construction of a New Wagon Repau
Shop at Kotah upto the end of June,
1959 15

Civi] Engineering—about 75 %

Mochamyal ” " 8 %

Electrical ” " 17 0

Hospitals in Delhi

2253 Shri D C Sharma: Wil the
Minister of Health be pleased (o refer
to the reply given to Starred Question
No 1768 on the 9th Apnl, 1859 and
state the amount spent to provide ad-
ditional beds m Hospitals in Delh: to
relieve congestion during 1959-60 so
far?

The Minister of Health (Shri Kar-
markar): An amount of Rs 1,86,733
has so far been spent during 1859-60
to provide additional beds in the
Hospitals 1n Delhi

Cotton Extension Scheme in Punjab

2254. Shri D, C. Sharma: Will the
Minuster of Food and Agriculture be
pleased to state what amount has been
sanctioned for undertaking cotton ex-
tension scheme in Punjab during
1959-60”

The Deputy Minister of Agriculture
{Shri M. V. Krishnappa): Under the
revised procedure for financing Deve-
lopment (Category B) Schemes 1n
States no scheme-wise sanction 1s now
accorded Funds for 1959-60 have
accordingly been allotted for each
State for a Group of schemes, and
the Cotton Extension Scheme falls
under the Group “Development of
Commercial Crops, Horticulture and
Fruit Preservation” for which a sum
of Rs. 24,90,000 has been allotted for
the Punjab. It 13 left to the State
Government concerned to adjust the
expenditure on individual schemes
‘within the ceiling for the Group
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Group-wise sanction for the actual ex-
penditure incurred by the ndividual
States will be 1ssued at the close of
the year on receipt of demands from
them

Power Project in Himachal Pradesh

2255. Shri D C. Sharma: Will the
Minister of Irrigation aud Power be
pleased 10 refer to the reply given to
Starred Question No 1290 on the 17th
March, 1959 and state the progress
made so far m the investigation of
the project on River Seul in Himachal
Pradesh?

The Deputy Minister of Irrigation
and Power (Shri Hathi): While preB-
minary investigation with regard 1o
collection of hydrological data is um-
der way, the detailed investigation of
the scheme could not be taken up so
far by the HMimachal Pradesh Ag-
mimstration for want of proper In-
vestigation Organisation required for
the purpose One Investigation Diwvi-
slon 1s being created in the Electricity
Branch of Himachal Pradesh, and the
loca] Administration hope to take up
the work of detailed investigation of
this scheme along with other hydel
schemes, which are in view, for ex-
ploitation of power potentials

C.H.S. Scheme

2256, Shri Ram Krishan Gupta: Will
the Minister of Health be pleased to
state f

(a) whether there 15 any proposal
to constitute local Advisory Com-
mttee 1n Delln for the Contrbutory
Health Service Dispensaries; and

(b) if so, at what stage the proposal
18?

The Minister of Health (8hri Kar-
markar): (a) No, Sir

(b) Does not arise The proposal to
form local Adwvisory Commuttees, for
the CHS Dispensanes Wwas consi-
dered early 1 1958 but 1t was not
possible to form any Committee on
account of the multphaty of local
associations, often functioning at
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cross purposes Effective public rela-
tions and ventilation of local gnev-
ances and drfficulties are, howevey,
being secured through the agency of
Welfare Officers, one of whom 1 at-
tached to each CHS Daspensary

D.VC Power System

Shri Nagi Reddy.
2257 Shri A. K Gopelan
Shri Vasudevan Nair
{ Shrl Kunhan-

Will the Ministes of Irmgation and
Power be pleased to state

(a) whether 1t 15 a fact that the
DVC Power system has functioned
with net profits :n the years 1957-58
and 1058-89,

(b) if so, the net profits in those
two years, and

(c) 1f there has been a deficit how
much?®

The Deputy Minister of Irrigation
and Power (Shri Hathi) (a) lhe
reply 1s in the affirmative

(b) Rs 22 lakhs and Rs 72 lakhs
respectively

(c) Does not arise

Electrification of Stations on Central
Rallway

2258 Shri Pangatkar Will the
Minister of Rallways be pleased to
state

(a) whether any programme has
been chalked out to electrify railway
Stations on the Central Railway dur-
ing the rest of the Second Five Year
Plan period,

(b) the number of railway stations
propoeed to be electrified on the Cen-
tral Rallway during the year 1959-60;
and

(c) the amount to be spent thereon?

The Deputy Minister of Rallways
(Shri Shabnawaz Khan): (a) and (b)
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It 15 programmed to electuity 22
stations during 1859-60 18 more sta-
tions are propased for electrification
during the year 1980-61

(¢) Rs 25 lakhe to be spen: in
1958-60

Mobile Libraries on Central Rallway

2259 Shri Pangarkar Will the Min-
ister of Rallways be pleased to siate:

(a) whether mobile hbrary ser-
vice has been provided on the Cen-
tral Railway and

(b) 1f so, on what sections?

The Deputy Minister of Railways
(Shri Shahnawaz Khan) (a) and (b)
Mobile library service has not yet
been provided on the Central Rail-
way and the matter 1s ugder consi-
deration of that Administration

Urban Water Supply Schemes in
Orissa

2260 Shri Panigrahi Will .he Min-
1ster of Health be pleased to refer to
the reply given to Unstarred Question
No 1841 on the 13th March, 1359 and
state

(a) what are the four urban water
Supply Schemes of Orissa which have
been approved for execution »nd

(b) what was the reason for not ac-
cepting the recommendations of the
Working Group in Planning Commis-
sion?

The Minister of Health (Shri Kar-
markar) (a) (1) Cuttack

(2) Sambalpur

(3) Parlakemed: and
(4) Rayagada

(b) The recommendations of the
Working Group in the Planning Com-
mission are tentative and are subject
to modification, depending on the
budget provision at the Centre
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TH in Orissa
2261 Shri Panigrahi: Will the Minis-
ter of Health be pleascd to refer to
the reply given to Unstarred Question

No. 3439 on the 23rd April, 1959, and
state.

(a) whether any specific proposals
regarding TB control work m Orissa
have been received from thc State
Government by now, and

(b) whether the State Government
has drawn any of the grants due to
them on thig account since then?

The Minister of Health (Shri Kar-
markar): (a) Yes, & propusal from
the Government of Orissa for the es-
tablshment of 90 TB isolation beds
during 1858-60 has been received and
approved A request for the supply
of X-Ray and laboratoiy 2qupment
for a TB clinic already functioning at
Baripada and three clinics, which are
due to start functioning at Puri, Ber-
hampur and Koraput from December,
1059, has also been received and 1s
under consideration

(b) Information r gardirg tne
amount drawn by the Government of
Orissa 1s not available The grant due
to the State Governmert will be ad-
Justed at the end of the year against
the lump sum ways and means ad-
vances placed by the Central Govern-
ment at theiwr disposal

Complaints at Dellu Junrtion

2262 Shri Ram Krishan Gupta: Wil
the Minister of Railways be pleased
to state

{(a) the number and natuic¢ of com-
plaints lodged at Delhu Junction Sta-

tion 1n complaint book during 1958-59,
and

(b) the nature of action taken or
proposed to be taken thereon?

The Deputy Minister of  sallways
(Shrl Shahnawas Khan): (a) axd (b)
A statement 18 layd on the Table [See
Appendix IV, annexure No i4]
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Western Jamuna Canal

2263. Shri Ram Krishan Gupta: Wil
the Minister of Irrigation and Power
be pleased to state.

(a) whether the schemes for -
creasing the capacity of the existing
irrigation channels in the Western
Jamuna Canal tract and construction
of dramnage net work in the water-
logged areas in this tract has been
received by the Central Government
from the Punjab S8tate,

(b) 1f so, the details of the scheme;
snd i

(¢) whether the scheme has been
approved by the Central Government”

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) and (b).
The following schemes for increasing
the capacity of the existing irmgation
channels 1in the Western Jamuna
Canal tract construction of drainage
net work have been received in the
Central Water and Power Commis-
sion —

Irngation Schemes—(1) Extension
wrigation (Laft) from Western Jamuna
Cangl to Rewan1 and adjoining areas

(11) Increasing capacity of channels
in Karnal and Delh: Divisions and
remodelling and canalising the mam
line lower Western Jamuna Canal
(the part scheme “Increasing capacity
of channels in Karnal and Delh: Div-
sions” 1s still awaited from the Gov-
ernment of Punjab)

Dramnage Schemes

(m) Gaunchhi Dramnage scheme
(v) Nuh Draimnage scheme

(v) Ujnna Outfall drainage scheme.
(v1) Dobetta Drainage scheme

(vii) New Sardhana Drainage
scheme
(vin) Remodelling Na: Nallah

(Delh: Division)

(1x) Remodelling Na: Nallah (Kar-
nal Division)
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‘A statement giving the detalls of
the schemeg is lad on the Table, [See
Appendix IV, sanexure No 15)

(c) The Schemes at 81 Nos (1), (1)
and (v1) to (1x) have been approved

Waterlogging in Punjab

2264. Shri Ram Krishan Gupta: W1l
the Minister of Irrigation and Power
be pleased to state.

(a) whether the results of the anti
waterlogging schemes m Punjab pre-
pared 1n collaboration with experts
from East Germany have been obtain-

rd'
(b) 1f so, the details thereof, and

(e) whether these methods will be
applied m other parts of the country”

The Deputy Minister of Irrigation
and Power (Shri Hathi) (a) and (b)
According to the mnformation furnish
ed by the Punjab Government, the
Government of Punjab propose to
undertake five pilot schemes in diffe-
rent tracts as an exper:mental meas
ure The work on the first pilot
scheme, :e., ‘Constructing dramns in
the area bounded by Hissar Majo:
and Petwar Distributary from Rajthal
to Hans’ is 1 progress The results
would be studied after completion of
the work

(¢) Provided the results are satis-
factory, these methods may be con-
sidered for adoption in other areas too
where similar conditions exist

Zonal Rallway Users’ Consultative
Committees

2265. Shri Ram Krishan Guptia: Will
the Minster of Bailways be pleased
to state

(a) nature and details of suggest-
1ons received at the meeting of Wes-
tern and Northern Railways Con-
sultative Committees held at New
Belh1 on the 9th May, 1958, and

(b) nature of action taken to im-
plement them?
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The Deputy Minister ¢ Rallways
(Shri Shahnawas Khan): (a) and (b).
The discussions at these meetings were
of &n informal character and mo
munutes werd recorded Genaral
Managers had taken brief notes and
have been directed to take whatever
action may be feasible on the various
suggestions made Attention is also
nvited to the statement made by the
Minister for Railways on this subject
in the Lok Sabha, on 4th August,
1959

Horticultural Development in Punjsh

2266 Shri Ajit Singh Sarbadl: Will
the Mmister of Food and Agrieulture
be pleased to state

(a) the total amount of funds allot-
ted by the Central Government for
Horticultural Development to Punjab
for the year 1959-80, and

(b) the schemes sanctioned dunng
the year®

The Deputy Ministér of Agriculture
(Shri M. V. Krishnappa)® (a) A sum
of Rs 10,88,633 has been provided by
the Punjab Government during 1959-
80 for fruit development This includes
a sum of Rs 9,00,000 for long-term
loang for planting new orchards

(b) The scheme for the development
of fruit production, which has been in
operation since 1937, will be continu-
ed during 1958-60

Lake Depot Godown, Calcutta

2267 Shri Sadhan Gupia: Will the
Mister of Food and Agriculture be
pleased to state

(a) whether it 15 a fact that about
17,500 maunds of wheat 1n the Lake
Depot Central Godown at Calcutta
has become unfit for human consump
tion,

(b) whether it 1s also a fact that
the Regional Asstt Sales Director has
commupicated approval of a proposal
to send the said wheat to different
flour mills to be crushed and mixed
with flour,

(c) 1f so, the reason therefor,

(d) whether the despatchung of
said wheat to six flour mills com-
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menced on and from the 8th ‘June,
1859; and

(e) f so, the amount despatched
since then? °

The Deputy Minister of Feod sad
Agriculture (Shrl A, M. Thomas): (a)
No, Sir.

{b) to (e) Do not arise

Booking Offices
2268 Shri BRibhuti Mishra: Will the

Mimnister of Railways be pleased to
state

(a) the number of privately manag-
ed booking offices 1n each of the zonal
Railways,

(b) the rate of commission given to
them on each Railway,
|
(c¢) what are the costs of mainten-
ance on the departmentally managed
booking offices and on privately
managed booking offices, and

(d) whether Government propose to
raise the rate of commission 1n the
case of privately managed booking
offices®

The Deputy Minister of Railawys
(8hri Shahnawax Khan): (a) to (d)
A statement giving the requsite in-
formation 1s laid on the Table [See
Appendix IV, annexure No 16]
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Economy on Railways

2271. Shri Damani: Will the Minis-
ter of Raflways be pleased to state

(a) whether as a result of & recent
directive from the Prime Minister for
10 per cent saving in the execution
of projects, the Ralway Minmtry have
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adopted certain measures so as to
achieve the desired saving, and

(b) 1f so, the details thereof®

The Deputy Minister of Rallways
(Sbri Shahnawas Khan): (a) There
was no specific directive from the
Prime Minister for a 10 per cent sav-
ing wmn the execution of projects The
Ministry of Railways, however, on
their own, m considering the works
programme for the year 1959-60, issu-
ed a directive to the Railways that
attempts ghould be made to reduce
the works expenditure durmng the year
1959-60, allowmng for a 10 per cent
reduction

(b) Based on the above directives
and suggestions of the Railways, a
substantial reduction of the order of
Rs 25 crores was effected 1n  the
outlay proposed in the works pro-
gramme for 1950-80

Standing Expert Committee on Seeds

2272 Shri Shree Narayan Das: Wil
the Minister of Food and Agriculture
be pleased to state

(a) whether Standing Expert Com-
mittee on Seeds has met during this
year,

(b) if so, the subjects considered by
1t, and

(c) the decision taken thereon?

The Deputy Minister of Agriculture
(Shri M. V Krishnappa). (a) Yes The
Standing Expert Commuttee on Seeds
met twice this year so far

(b) and (c) A statement containing
the information 1s laid on the Table
of the House [See Appendix 1V,
annexure No 17]
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Telephone Connections

2274 Shri Ajit Singh Sarhadi Wiil
the Minister of Transport and Com-
munications be pleased to state

(a) the total number of applicatians
still pending for telephone installat-
ions 1n Ludhiana and and Ferozepur
District of Punjab and

(b) the reasons for the delay n
giving the connections”

The Minister of Transport and Com-
munications (Dr P. Subbarayan) (a)
Pending on the 30th June, 1959

Ferozepore District 159
Ludhiana District 746

(b) In Ludhiana District connect-
10ns are pending only at Ludhuana and
Jagraon where exchange capacity s
not available Action to expand these
exchanges 1S under way but it will
be some time before all the applicants
can be provided with telephone com-
nections

In Ferozepur District the telq#\one
connections have been given mostly
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upto 1957 ‘The balance of the apph-
cations can be dealt with only after
the existing capacity 18 increased

Tungabhadra High Level Canal
Scheme

2275, Shri Rami Reddy: Will the
Minuster of Irrigation and Power be
pleased to state

(a) whether the Central Govern-
ment have received representations
that the Pulivendla Taluk may be in-
cluded in the Tungabhadra High Level
Canal Schemes,

(b) whether the Government have
been requested by the public of
Cuddapah District that the full scheme
of Tungabhadra High Level Canal
benefiing Anantapur and Cuddapah
Districts including Pulivendla Taluk
m Andhra Pradesh should be sanction
ed and completed during the Third
Plan Period and

(c) 1if so the decisions taken by the
Central Government”

The Deputy Mimster of Irrigation
and Power (Shri Hathi)* (a) and (b)
1 Pulbwendla Taluk —The Tunga-
bhadra High Level Canal Scheme, as
originally drawn up by the Govern-
ments of Mysore and Andhra Pradesh
in 1954 was to irrigate an ayacut
area of about 3 8 lakh acres In 1956
the revised estimates were proposed
to include works hike the Pulivendla
Canal Chitravat: anicut, Papani re-
gulater and canal which were intend-
ed to utilise the water of Pennar
river The revised estimates were
discussed by the Central Water and
Power Commussion with the  Chief
Engineer, Tungabhadra Board and
Executive Engineer (Designs)
Andhra Pradesh It was agreed in
discussions to exclude the ayacut to
be benefited by the supply available
from the Pennar Catchment, as the
Pennar Valley 1s quite distinct from
the Tungabhadra Valley The Puli-
vendls canal, the Chitravat1 anicut,
the Papagni regulator and canal were
omitted from the scheme It was
suggested that the Andhra Pradesh

~
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Government could take up these
works as a separate scheme The
formal approval of the two  State
Governments to the final revised esti~
mates, excluding the above works,
was obtained The representations for
the inclusion of the Pulivendla Taluk
1n the High Level Canal System were
forwarded to the Government of
Andhra Pradesh for disposal

II Representations from the public
of Cuddapah Distt —The land in the
Cuddapah District 1s to be irrgated
by the Cuddapah North and Cuddapsh
South Canals which have been 1n-
cluded in Stage II It may be men-
tioned that the entire Tungabhadra
High Level Canal Scheme costing
Rs 219 crores has been techmcally
accepted but the execution has to be
done 1n two stages Stage I of the
scheme costing Rs 13 crores to im-
gate about 1,87,000 acres, has been
sanctioned for execution The inten-
tion 1s that Stage IT should be taken
up on completion of Stage I and sanc-
tion will be conveyed at the appro
priate time

Co-operative Societies in Mampur

2276. Shri L Achaw Singh Will
the Minister of Community Develop-
ment and Co-operation be pleated to
state

(a) whether any loan has been
sanctioned recently by the Reserve
Bank of India to the Mamipur Admin-
1stration to meet the crelit needs of
the co-operative societies m the
Terntory and

(b) 1if so, the amount thereof?

The Deputy Minister of Community
Development and Co-operation (Shri
B. 8. Murthy): (a) and (b) No, Sir
A loan of Rs 4 lakhs has, however,
been sanctioned by the Reserve Bank
of India to the Manipur State Co-
operative Bank Limited, Imphal to
meet the credit needs of Co-operative
Societies for financing <easonal agn-
cultural operations and marketing of
crops
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Quarters for Nurses st Imphal
Hespital

2277, Shri L. Achaw Singh: Will the
Minister of Health be pleased to state:

(2) whether the question of provid-
ing residential quarters for nurses of
the Imphal Hospital has heen taken up
by the Manipur Administration;

(b) whether it is a fact that several
of them have to live in one room and
efficiency and health of the nurses
have suffered due to non-provision of
quarters; and

(c) it so, the steps taken by the
Administration in the matter?

The Minister of Health (Shri Kar-
markar): (a) It is not possible to pro-
vide a residential quarters to every
nurse in the present stagy: of develop-
ment of Manipur. They are, however
being paid House rent allowance @
Rs. 20 pm. The Matron and Sisters
whose services may be required dur-
Ing an emergency have been provided
residential accommodation in the com-
pound of the Civil Hospital;

(b) No.

(c) Nurses will be accommodated in
the Nurses Home which will bs built
along with the New Hospital in Mam-

pur.

Anti-Corruption Department of
Eastern Railway

2878. Shrf Muhammed Elias: Wil
the Minister of Railways be pleased
to state:

(a) whether 1t 1s a fact that the re~
commendation of the Anti-corruption
Departmeqt of Easterh Railway 1n
regpact of Juhi, Ferozabad, Kanpur,
Kaurara, Teghra, Pili Bangan and
Uchana against the Goods Accountant
and Assistant Commercial Superins
tendent have not been implemented;
and

(b) if so, the reasons therefor?

The Deputy Minister of Raliways
(Shat Shebmawns Kban): (a) Appro-
priate action was initiated on the re-
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port and recomendations of the Vigil-
ance Department in reypect of the
individual cases pertaining ta Invoices
ex. Juhi, Ferozabad, Kanpur and
Kaurara. The cases pertaining lo the
Invoices ex. Tegra, Pilibagam and
Uchana do not appear in the list of
cages reported by the Vigilance De-
partment.

(b) Question does not arige.

Reornitment of Apprentice Mechanics

2279. Shri Mubammed Elias: Will
the Minister of Railways be p'eased
to state:

(a) whether 1t 1s a fact that the
Railway Service Commission advertis-
ed in March, 1989 for the recruitment
of Apprentice Mechanics ’~r South
Eastern Railway and Eastern  Rail-
way;

(b) 1f so, the number of applications
received for each Railway; and

(c) whether the selection has bren
made? .

The Deputy Minister of Railway-
(Shri Sbahnawaz Khan): {a) Yes.

(b) Railway Numbe -
Kastern, 2,005
South Eastern. 296

(c) Yes.
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Indian Airlines Corporation

2281 Shri Assar. Will the Munister
of Transport and Commumcations be
pleased to refer to the repiv given to
Starred Question No 4C8 on the 18th
February, 1959 and state the action
taken on the recommendat:ons made
by the Committee appointed to exam-
e the cost structure of the Indian
Airlines Corporation?

The Deputy Minister of Civil
Aviation (Shri Ahmed Mohiuddin)
The recommendations made bv the
Cost Structure Committee are under
examination of the Indian Aurlines
Corporation

Punishment Awarded to Raiiway
Employees

2282 Shn Subiman Ghose Will the
Minister of Raillways be pleased to
state

(a) the number of employees
punished for various offences mnclud-
ing sleeping while on duty either by
stoppage of increment or by fine on
the Eastern Railway during 1958 and
1959 (upto 31sty July), Division-wise
and Class-wise, and

(b) the amount of money collected
by way of (i) fines and (1) stoppage
of increments, Class-wise, during the
same period?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) and (b)
The information is being collected and
will be laid on the Tahle of the Sabha
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Co-operative Movement among the
Poultry Keepers

2288 Shri V. P. Nayar: Will the
Minister of Food and Agriculture be
pleased to state

(a) whether there are any Central
Government schemes to encourage the
Co-operative movement among the
poultry keepers,

(b) the number of such Co-operative
Societies, and

(c) the annual Central Government
financial aid given, if any”

The Deputy Minister of Agricultare
(8hri M. V Krishnappa): (a) There
is no specific Central Government
scheme Under the all-Incha policy,
co-operatives of poultry breeders and
others have, however been formed in
the States

(b) Information 1s not available

(¢) Does not arise

Duck Breeding

2287 Shri V, P. Nayar: Will the
Minister of Food and Agriculture be
pleased to state

(a) what are the important breeds
of egg-laying and fattening ducks in
India at present, and

(b) how far the Muscovy, Anbisbury
and Peking Ducks have been made
popular in India®?

The Deputy Minister of Agriculture
(Shri M. V Krishnappa): (a) The
three indigenous egg-laying breeds
are

‘Indian Runner’, ‘White Breasted
Nageswari’ and ‘Sylhet Mete’. There
are no indigenous breeds of fattening
ducks

(b) Muscovy, Aylesbury gnd Pekin
which are fattening breeds of ducks
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are of foreign origin and are not
popular in India because there is not
much demand for duck meat.

Poultry

2288, Bhri V. P, Nayar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any systematic work
based on a programme is being carried
out for evolving birds of Hybrid
vigour to improve Indian Poultry; and

(b) if so, the results achieved so
far?

The Deputy Minister of Agriculture
(Shrf M. V, Krishnappa): (a) Yes. A
scheme for evolving hybrids by cross-
ing White Leghorn and Rhode Island
Red breeds is in progress at the Agri-
cultural Institute, Naini, Allahabad.

Another schem: on formation of
hybrids from early tested inbred lines
of White Leghorn birds will start
functioning shortly at the same Insti-
tute.

Work on improving the breed by
crossing has also becn done at the
Indian Veterinary Research Institute,
Izatnagar,

(b) It 1s too early to give the re-
sults achieved under the scheme now
functioning at Allahabad.

The hybrids evolved through cross-
ing of:

(i) White Leghorn and Australop;

(ii) White Leghorn and Barred
Plymouth Rock;

(u1) White Leghorn and Rhode
Island Red; and

(iv) Rhode Island Red and White
Leghorn breeds were found to
be superior in respect of egg
production, rapid growth and
hatchability under the work
done at the Indian Veterinary
Research. Institute.

217 (Ai) LSD.—4.
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Rise in Price of Sugar in Assam

J Shri P, C. Boroeah:
| Shrimati Mafida Ahmed:

Whll the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that high
prices of sugar still dominate the
markets of Assam;

(b) whether it is also a fact that
malpractice is going on iIn the
movement of sugar on a large scale;

(c¢) whether it is also a fact that a
large quantity of sugar was attempted
to be exported from Calcutta to
Assam by the steamer route; and

(d) if so, the steps taken by Gov-
ernment in this regard?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
The maximum retail price of sugar at
Gauhatf (Assam) 1s reported to be
Rs, 1'25 per seer as against Rs. 108
per seer at approved retail shops

(b) The Assam Government reports
that 1t 1s not aware of any malprac-
tice in the movement of sugar.

(c) Immediately after the issue of
the Sugar (Movement Control) Order,
1959 prohibiting inter-State movement
of sugar some merchants tried to send
some sugar from West Bengal to
Assam by the river route but they
were prevented from doing so by the
West Bengal Government

(d) The suzar was seized and legal
proceedings have been started against
the offenders.
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MA Birg & O

Shot L. Achew Singh:
m{mmrﬂm

Will the Minister of Railways be
pleased to state

(a) whether any assuranves were
obtained from M/s Bird & Co., when
transferring to them the contract for
handling of goods and parcels at
Howrah ststion, in the matter of em.-
playsng those who were working under
the formrer contractor and in the
matter of payment of fair wages;

(b) if so, what were the clauses
stipulated m the tender form and in
the contract to safeguard the interests
of the workers,

(c) whether M/s Bird & Co, are
paying the workers thre wages pres-
cribed by the Industrial Tribumal for
the workers employed by the former
contractor,

(d) how many of the workers of
the former contractor have been ¢m-
ployed by M/s. Bird & Co, and how
many have been refused employment,

(e) whether there has been any
violation of the conditions 1n the
tender form and in the contract in the
matter of labour employed, and

(f) what action has the Govern-
ment taken?

The Deputy Minister of Rallways
(Shri Shakanawas Khan): (a) and (b)
The following are extracts of the rele.
vant clauses in the tender form and
the sgreement executed by Mis, Bird
& Co 1n respect of goods handling and
the tender form in respect of parcels
handling, at Howrsh

(i) “I/We also agree to absord as
many a&s possible of the staf?
and warkers at presenit em-
played at the aforesaid station
under the contractors,
m the event of my/our
tander bang scveptad™.

(it) “The contractor shal pay not
less thun the fair wage to the



labourers engaged by him on
the work; the fair wage being
the wage including the allow-
ances notified at the time of
inviting tenders for the work
and where not notified the
wages paid for similar work
in the neighbourhood. The
labour weges and allowances
shall also not be less than
those prescribed by any Pro-
vincial Law or by a Tribunal
Award under the Industrial
Dispute Act, 1947 etc. if ap-
plicable to contract labour
engaged on railways in the
locality in which the labour
works”

Apart from these clauses no separate
assurance was obtained

(c), (e) and (f). Complaints have
been received that Messrs Bird &
Co. are not paying to their labourers
wages as per the award of the Indus.
trial Tribunal. This complaint and
whether any other provision of the
contract have been violated are under
examination by the Railway Adminis-
tration, in consultation with Labour
Department of the Government of
West Bengal

(d) No records are available with
the Railway Administration regarding
the persons employed by the previous
contractors. It 1s, however, under-
stood from M/s Bird & Co. that they
have employed 880 labourers for
goods handling and 300 for parcels
handling work at Howrah and that all
these labourers were employeesa of the
outgoing contractors

The number of workers of the
former contractors who have been re-
fused employment is not known.

Procurement of Rice From Punjab

2283, Shri Chandak: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) the quantity of fine rice pro-
cured from Punjab in the years 1957-
58 and 1958-50;
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(b) what was the procurement
price;

(c) how much of the procured fine
rice from the Punjab has been sold
so far;

(d) where the nce has been sold;
and

(e) at what price it has been sold?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
The quantity of fine rice procured in
Punjab during the year 1957-38 was
about 26,000 tons and that procured
during the year 1958-59 so far is about
21,500 tons

(b) The prices at which the differ-
ent varieties of fine rice were procur-
ed are given below:

Variety Price per
maund
L (bagged)
Rs.
Basmat (raw) 25 00
Sela Basmat 23.75
Hansra; and Parmal

(a) Raw 22125

() Borled 20 50

Note.— 1he prices mer tioned above are
subject to cuts, were applicable, on grounds
of qualitv

(c) and (d) Generally all fine rice
of the boiled variety procured 1n
Punjab 1s despatched to Central Re-
serve Depots 1mn Calcutta and all fine
rice of the raw variety procured in
that State 1s despatched to Central
Reserve Depots mn Bombay. It is
1ssued along with fine rice received in
those Depots from other sources. It
18, therefore, difficult to say how much
of the fine rice procured in Punjab and
sent to Calcutta and Bombay, has
actually been sold s far

(e) The prices at which the differ-
ent varieties of fine rice procured



6673  Written Answers  SEPTEMBER 7, 1050  Written Answers 667,

during the years under report in
Punjab are issued from Central Re.
serve Depots, are indicated below:

Variety Issue price
per
(bagged)
Rs.
Basmati (Raw) . 1
30°00
Sela Basmati . J
Hansraj and Parmal . . 25:00

Eleoctrification of Railway Stations

2204. Shri Kallka Singh: Will the
Minister of Rallways be pleased to
state:

(a) whether there is any definite
programme of electrification of Rail-
way Stations on the Shahganj-Mau
Section of North Eastern Railway;

(b) if so, the details thereof;

(c) which stations on the section
have been electrified and which are
to be electrified in future and when;
and

(d) what improvements have been
effected up-to-date in the reconstruc-
tion of Azamgarh Railway Station,
godown, platform and approach road
and what other passenger amenities
have been provided so far there?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (c).
On Shahganj-Mau Junction Section of
the North-Eastern Railway, Stations
Mau Junction, Azamgarh, Khorasan
Road and Rani.ki.Sarai have already
been electrified. It is programmed to
electrity Stations Mohammdabad
Gohna, Didarganj, Saraimir, Phariha
and Shahganj during 1959-60.

(d) The following amenities have
already been provided at Azamgarh
station:

Platform with coal-tarred surface.

Approach road to station & goods
shed,

Goods shed.
Parcel godown.
A shed for III class passengers.

A booking office with two booking
windowg for III Class passen-
gers.

Separate booking window for
Upper Class Passengers,

A vendor’s stall.

Benches on platform and in IIT
class waiting hall.

Upper class waiting room for
gents.

Upper class waiting room for
ladies.

4 seated latrines and 2 seated
urinals.

A water cage.

4 taps on platform.

10 Nos. paker & bargad trees.
2 Bathing cubicals.

Electric lights.

The following addit:onal works are
in progress:

Covering over the platform.
Extension of parcel godown.

Provision of a godown for smalls
traffie.

Extension of goods shed with pro-
vision of a strong room

Installation of electrical pumping
sets.

Poultry Development Scheme in U.F.

2295, Shri Kalika Singh: Will the
Minister of Food and Agriculture be
pleased to state to what extent the
U.P. State has progressed In the im-
plementation of the All India Poultry
Development Scheme and how many
centres for extension and development
of poultry have been opened so far
in the State with their locations and
the sizes of the centres?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): Against the
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target of 25 Poultry Extension-cum-
Development Centres, 21 Centres have
been established in UP so far, at the
following places

—

. Bhojipura (Bareilly)

Kant (Shahjahanpur)

Chail (Allahabad)

. Kalyanpur (Kanpur)

Varanas:

Robertsgan) (Mirzapur)

Masauli (Barabanki)

Bichpur: (Agra)

Agriculture Farm (Gorakhpur)

Asafpur (Budaun)

Machhra (Meerut)

Mohsinbagh (Mainpur:)

Shahabad (Hardbi)

Saflpur (Unnao)

Kaimgan) (Farraukhabad)

Rampur Mamharan (Saharan-
pur)

17. Atzalgarh (Kadrabad) (Binore)

18 Hawalbagh (Almora)

19 Regional Tramning
Ghazipur

20 Saidnagar (Rampur)
21 Kaisergan) (Bahraich)

Each centre will mamtain a flock
of 100 birds for demonstrating modern
methods of poultry keeping to the
farmers and also for sale of 1000
hatching eggs annually in each block
In addition, each centre will distribute
300 breeding birds for use as founda-
tion stock in the wvillages 1n each
block
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Railway Land at Rayagada

2296. Shri Sanganna: Will the Minis-
ter of Railways be pleased to state:

(a) what 1s the area of waste land
vested in the Railway admunistration
lying unused for a number of years
at the Rayagada Railway Station on
the Waltair-Raipur line of the South
Eastern Railway;

(b) whether it is proposed to make
any use of this area; and
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(c) if so, how and when?

The Deputy Minister of Railways
(Shri V. Ramaswamy): (a) 100
acres approximately

(b) and (c) Consequent on the
construction of Sambalpur-Titilagarh
Iink and the development of the
Dandakaranya area, Rayagada will
assume 1mportance as a rail.head in
the near future The vacant area will,
therefore, be required for buildung
additional staff quarters and yard re-
modelling

vy mw & www O

e, f W} F wEofae
fewra olic agwTC 44T 38 IR A FAT
w7 f&

(¥) w=a w27 FIFR 7 qgEQ
giafaat g ¥ IR AT =TT
* feqaar faay & fag  w= o fa<hg
AT 94T BT AVT § ; AR

(=) T@ 989 weq SAW §F AW
# frqaY fad & , w¥< fgg gqadle
NATT & a°7 IF § fpady g aay ?

arqafae fawre awr agere Al
(st qowo 3) () 3

(@) gagagqeq 930§ IAT N
IR FgmA i g 1w g fr gwd
i ¥ 47 3% QN fad usa § @
S(ch i

Nangal-Delhi Air Service

Shri Ram Krishan Gupta:
%288 {sm Daljit Singh:

Will the Minister of Transport and
Communications be pleased to state

(a) whether there 1s any proposal
to start an air service between Nangal
and Delhi; and .

(b) if so, by what time the service
will be started?

-
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The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): ¢a) and
(b). There 13 no aerodrome at
Nangal at present nor is there any
proposal to operate a Scheduled Air
Service between Delhi and Nangal
M/s. Aviation Service, New Delh,
who hold a non-scheduled permut for
joy rides only, however requested for
permussion to operate charter flights
between Delh: and Nangal with hght
type of sir-craft. They also proposed
to econstru¢t a landing ground at
Nangal at their own cost It has been
decided to 1ssue a non-scheduled per-
mit to the Company to enable them to
undertake the proposed flights with
lLight type of aircraft not exceeding
§700 kgs.

P. & T Committees and Boards for
Orissa

2209. Shri B C. Mullick: Will the
Minister of Transport and Communi.
cations be pleased to state:

(a) whether it 13 a fact that some
Committees and Advisory Boards
have been formed by the Posts and
Telegraphs Department 1n Orissa
State during the current year,

(b) whether any Members of Par-
lLiament or State Assembly have been
notiinated on them; and

(c) if so, the political party to which
they belong?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a)
No Committe or Advisory Board has
been formed by the P. & T. Depart-
ment in Orissa State during the cur-
rent year but the following Advisory
Commuttees formed in the years 1948
and 1949 respectively are still func-
tioning in that State:

1 Telephone Advisory Committee

2 Regional P. & T. Advisory
Committee

() wnd (c). The informmtion is
diven below:
Tdophone Advisory Commwistee
Member of Parliament 1 PSP
MULA, x Congress

SEFTEMBER 7, 1989
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R P.& T Aduns

eyional T Adv ory
Member of Parhiament 2 Congress
MLA 1 Coogress

Bridges on Rivers in Oriss~

2300 Shri B. 0. Mallick: Will the
Minister of Transport and Communi-
cations be pleased to refer to the reply
given to part (b) of the Unstarred
Question No 454 on 27th November,
1958 regarding bridges 1n Orisga and
state !

(a) the progress achieved in regard
to each bridge project so far; and

(b) whether all these projects wall
be completed before the end of the
Second Five Year Plan period?

The Minister of State in the Minis.
try of Transport and Communications
(Shri Raj Bahadur): (a) A statement
1s laid on the Table ([See Appendix
[V, annexure No 18]

(b) No, 8ir

U.N. Evaluation Mission on
Community Development

2301. Shrimati Manjula Devi: Will
the Minister of Community Develop-
ment and Co-operation be pleased to
state*

(8) whether the UN Evaluation
Mission on Community Development
have visited all the States except
Assam and Jammu and Kashmir; and

(b) the reason for excluding Assam
in their three months tour?

The Deputy Minister of Commanity
Development ang Co-operation (Shrl
B 8 Murthy): (a) Yes, Sir.

(b) Assam was originally included
in their intinerary, but had o be
dropped, owing to latk of time.
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Cost of Sugar-cans Cultivation

3. Shri Balt Roddy: Will the
Minister of Food and Agriculture be
pleased to state the work so far done
n assessing the cost of cultivation of
sugar.cane m various States?

The Deputy Minister of Agriculture
(8hri M. V. Krishnapps): A schems
for assessing the cost of cultivation of
sugarcane was sanctioned in 1834
Initially this scheme was intended to
cover the States of UJP, Bihar,
Punjab, Bombay and Andhra Pradesh
but 1t has since been extended to the
States of Mysore and Rajasthan from
100860 The data for three crop
seasons 1s considered to be essential
to arnve at any rehmble conclusion

2 Survey in the Btates of UP,
Punjab, Bihar, Bombay and Andhra
Pradesh for the three crop seasons has
already been completed The report
for the first crop season in respect of
UP and Bihar has been compiled and
considered by the Indian Central
Sugarcane Commuttee in December,
1957 The reports in respect of UP
and Bihar for the second season and
of Andhra Pradesh for first and
second seasons are ready and will be
considered shortly

3 The data relating to third crop
season 1n respect of UP, Bihar
Andhra Pradesh and for the three
crop seasons for Bombay and Punjsb
18 bemng processed and reports there-
on would become available shortly
The survey in the States of Mysore
and Rajasthan will start from crop
season 1959-60

Protection of Railway Track betweea
Suraimanpur and Reeii Stations

2304. Shri Radha Mohan Singh: Will
the Minister of Railways be pleased
to refer to the reply given to Unstar-
red Question No 3111 on the 15th
Apri], 1859 and state the further steps
taken by Railways to safeguard the
Raillway track between Suraimmanpur
and Reot: Stations this year?

The Deputy Minister of Rallways
(Shd § V Ramaswamy): The -sheps
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taken to safeguard the raillway track
between Suraimanpur and 'Reou
stations are indicated below

(1) The track has been laid on a
retired alignment as a tem-
porary measure

{1i) Three additional spurs have
been constructed and four
existing spurs repaired It is
expected that these spurs
would prevent further dete-
rioration of the river bank
conditions

(i1) Model tests are also being
conducted by the Director,
Central Water & Power Re.
search Station, Poona 1n order
to suggest permanent mea-
sures to be adopted for halt-
ing further erosion of the
river banks The results of
these tests are awaited

Telegraph Facilities in Punjab

2305. Shri Daljit Singh: Will the
Minister of Transport and Communi.
cations be pleased to state the names
of places where telegraph facilities
are proposed to be provided in Punjab
during 1959-60"

The Minister of Transport and
Communications (Dr. P. Subbarayan):
Provision of telegraph facilities at
the following places in Punjab State
has been sanctioned These works
are under progress during 1959-60

Dastraces
1 Verka Amritsar
2 Kokri Kalan Ferozepore
3. Amb Hoshiarpur
4 Bahadurgarh Patiala
§ Bassian Ludhiara
6. Tanda Hoshiarpur
7 Assandh Karnal
8 Jadls Jullundur
$ Bhargratoo Kargra
10 Kiratpur Hoshiarpur
11. Raus Hissar
12 Rana Hissar
13. Bhuna Hissar
14. Dads Siba Kargra
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IM 8 C.0. Conference

2396. Shri Assar: Will the Minister
of Transport and Communications be
pleased to state

(a) whether 1t 1s a fact that there
was a Conference of the Inter-Govern-
mental Maritime Consultative Organi-
sation (IMSCO) in London on the 8ta
July, 19859,

(b) whether India took part in that
Conference, and

(c) if so, the details thereof®

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) to (¢) It is
understood that a meeting of the
Council of the Inter-Governmental
Maritime Consultative Organisation
was held in London from the 6th to
the 8th July, 1959, at which plans re.
lating to further activities of the
IMCO were discussed India did
not take part in the meeting

Import of Fertilizers

J Shri Rami Reddy:
2307 shri Chandak-

Will the Minister of Food and Agri-
culture be pleased to state

(a) the quantities of various ferti-
hizers imported during the years 1958-
56 to 1958-59 year-wise,

(b) the price at which they were
unported, and

(c) the quantity of fertilizers (high-
analysis and low-analysis, separately)
proposed to be imported during 1959-
60 and the price thereof?

The Deputy Minister of Agriculture
(8hri M. V. Krishnappa): (a) and
(b) A statement 1s laid on the Table.
[See Appendix IV, annexure No, 19 ]

(c) A statement 13 laid on the

Table (See Appendix IV, annexure
No 19]
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Forest Industries

A08. Shef Hem Raj: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 413 on the ist
December, 1958 and state*

(a) whether the Report of the
Finnish Experts on forest industries
in Beas area has since been received;
and

(b) if so, whether a copy of it will
be laid on the Table of the House?

The Deputy Minister of Agriculture
(Shri M, V. Krishnappa): (a) Yes,
Sir.

(b) Printed copies of the Report are
awaited from the Government of
Finlang and will be laid on the Table
of the Sabha as soon as they are
received

Accident at Lachipur Cabin

2310. Shri Subiman Ghose: Wil}
the Minister of Railways be pleased
to state:

(a) whether 1t 1s a fact that Lachi-
pur Cabin, Asansol Division of the
Eastern Railway was opened on the
3rd July, 1959 and ah accident occur-
red there on the 10th July, 1959 when
the cabin staff were working i1n pre-
sence of Assistant Operating Superin-
tendent (General), Assistant Engineer,
Maintenance Inspector, Superntendent
and Maintenance Inspector Block;

(b) whether the accident occurred
due to the faulty working rules;

(c) if so, the action taken against
the persons responsible for framing
the rules;

(d) if not, the reasons for the said
sccident;

(e) whether the report of enquiry
will be laid on the Table; and

(2) whether action has been taken
against any employees in this connec-
tion?

The Deputy Minister of Rallways
(8hrt 8. V. Ramaswamy): (a) Yes,
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but the Assistant Engineer and Main-
tenance Inspector Block were not
present in the Cabin at the time of
the accident nor any of the officers
actually present were directing the
working of the Cabin staff.

(b) No
(c) Does not arise.

(d) Driver losing control of the
train

(e) No.

(f) The question of taking suitable
disciphnary action against the staff
held responsible is being considered
by the Railway Administration.

Quarters for Workers of Integral
Coach Factory, Perambur

2311. Shri Tangamani: Will the
Minister of Rallways be pleased to
tefer to the reply given to Unstarred
Question No. 3585 on the 28th April,
1959 and state:

(a) whether the proposed construc-
tion of the staff quarters for the
workers of Integral Coach Factory,
Perambur has since heen completed;
and .

(b) what steps Government pro-
pose to take for housing the other
5,000 and odd employees of the
Factory?

The Deputy Minister of Raflways
(8hri Shahnawas Khan): (a) Con-
struction of about 150 quarters is
nearing completion and these are
expected to be ready for occupation
by early next year.

(b) Government’s policy is to pro-
vide accommodation to a programme,
biased 1n favour of essential staff
which in the case of the Integral
Coach Factory, is 10 per cent of the
total staff. The question of providing
accommodation to non-essential staff
will be given due consideration as and
when funds are available.
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Upgrading of Sigualiere

Shri S. M. Banetjos:
BI2. < ghri Sarju Pandey:

Will the Minister of Rallways be
plensed to state:

(a) whether it is a fact that the
upgrading of Signallers in N.E. Rail-
way has not yet been finalised;

(b) it so, the reasons therefor; and

(c) the time by which the upgrad-
ing is likely to be completed?

The Deputy Minister of Railways
(Shri Shabnawaz Khan): (a) to (e).
Upgrading has been finalised except in
respect of 16 posts. Delay was due
to preparation of separate seniority
lists for Telegraph and Traffic Signal-
lers. The lists have since been pre-
pared and the upgrading will be
completed shortly.

Delhi Town Planning Organisatien

2313. Shrli P. G. Deb: Will the
Minister of Health be pleased to state:

(a) whether the survey undertaken
by the Delhi Town Planning Organi-
sation in Delhi has been completed;
and

(b) if so, what are its findings?

The Minister of Health (Shri
Karmarkar): (a) and (b). A state-
ment is laid on the Table. [See
Appendix IV, annexure No. 20.]

Movement of Foollgrains from Punjad

2314. Bhri Daljit Singh: Will the
Minister of Railways be pleased to
state:

(a) the total quantity of foodgrains
moved out of Punjab during 1858-59,
and the quantity of foodgrains brought
to Punjab during the same period;

(b) what freight charges were
earned by Railway on these move-
ments of foodgrains; and

(c) the number of wagons tooked

up for such movement?

The Depuiy AMimister of Rallways
(Shri Shahnawas Khan): (a) During

the year 1958-00 30,109 B&G and 20,088

mately 10,809 weagon losds in terms of
BG wagons (sepurate figure for BG
and MG nat being readily available)
ware brought to Punjab.

(b) The freight charges emrned on
these movements of foodgrains are 8s
follows:

Prom Punjab—Rs. 1,88,16670.
To Punjab—Rs, 38,23,919. *

(c) Presumsbly this means the

number of wagons utilised for these

movements. If so, the reply is already
covered in answer to part (a) of the

question.
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Quilon-Ernakulam Line

2316. Shri Maniyangadan: Will the
Minister of Railways be pleased to
state:

(a) whether any representations
have beenn received ‘from &e‘peopieof
Chenganuor requesting that the
sent service road between brluu
Nos. 816 und 317 on the Quilon-
Troikdlam Rallway line should be





